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Rajya Sabha

I beg to lay on the Table a copy
each of the following Notifications:

(i) The Central Sales Tax (Regis-
tration and Turnover
Amendment Rules, 1863 pub-
lisheq im Notification No.
GSR 401 dated the 9th March
1963, under sub-section (2)
of section 13 of the Central
Sales Tax Act, 1956. [Placed

in Library, See No, Lt-1016|
63).
(ii) Notification No. GSR 404

dated the 9th March, 1063,
under section 159 of the
Customs Act, 1962 [Placed in
Library, See No. LT-101763]

12.13 hrs.
MESSAGES FROM RAJYA SABHA

Secretary: Sir, I have to report the
following Messages received from
the Secretary of Rajya Sabha:

(1) ‘In accordance withi the pro-
visions of sub-rule (6) of
rule 162 of the Rules of Pro-
cedure and Conduct of Busi-
ness in the Rajya Sabha I
am directed to return here-
with the Appropriation Bill,
1963, which was passed by
the Lok Sabha at its sitting
held on the 13th March,
1963, and transmitted to the
Rajya Sabha for its recom-
mendations and to state that
this House has no Tecom-
mendations to make to the
Lok Sabha in regard to the
said Bill’

(2) ‘In accordance with the pro-
visions of sub-rule (8) of
rule 162 of the Rules of Pro-
cedure and Conduct of Busi-
ness in the Rajya Sabha, I
am directed to return here-
with the Appropriation (Vote
on Account) Bill, 1963, which
whag passed by the Lok Sabha
at its sitting held on the 16th
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March, 1963, and transmitted
to the Rajya Sabha for its
recommendations to make and
to state that this House has
no recommendations to make
to the Lok Sabha in regard to
the said Bill.’

12,14 hrs.

RE: POINT OF PERSONAL
EXPLANATION

Dr. P. S, Deshmukh (Amravati):
Mr. Speaker, before you take up the
next item, may I rise on a point of
personal explanation and make 3 few
observations? Ag you know, the
Public Accounts Committee has made
certain observations against me and
the Bharat Krishak Samaj. Since
the Committee did not call us to give
our views before these observations
were made against us, I was trying to
deal with Shri Tyagi, the Chairman
of the Public Accounts Committee,
because I wag prepared to make cer-
tain clarifications. But, yesterday,
in the course of this debate, one hain.
Member, Shri Inder J Malhotra, re-
ferred to this matter and said that
the Government should explain the
whole situation

Mr, Speaker: If his explanation can
be just limited to two or three
minutes, ] am prepared to give him
that opportunity at this moment. But
if he wants to take 5 longer time
then he should find some other op-
portunity. I will provide him an op-
portunity later on.

Dr. P. S, Deshmukh: 1 will take
30 to 40 minutes.

Mr. Speaker: Then he should ask
for a short duration discussion. He
might give notice of that

12.16 hrs,
DEMANDS* FOR GRANTS—Contd.
MinisTRY OF FoOD AND AGRICULTURE—
Contd.
Mr. Speaker: The ‘House will now
take up further d1scuasmn and vot-

*Moved with ﬂ-ua recommendation of the President.
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[Mr, Speaker]

img on the Demands for Granta un-
der the control of the Ministry of
Foogq ang Agriculture,

Shri Surendranath Dwivedy (Ken-
drapara): What is the time left?

Mr. Speaker: Very little; only ome
hour and ten minutes. But I propose
to extend it g little more in order
to accommodate three or four mem-
bers just now. I would request them
to take as little time as possible. Ten
minutes should be the ordinary rule.

Shri Surendranath Dwivedy: I
think it is too little. Anyhow, I will
be as brief as possible within the
short time at my disposal

The Ministry of Food and Agricul-
ture is supposed to discharge the
most responsible duty because in an
amergency it is next to defence, But
when we look at its achievements,
either in the past or in the present,
I do not think the Ministers can
comfort themselves by saying that
the position is comfortable. The
gituation is such that it iz really
creating a sense of concern. It is not
my opinion. Even the Planning Com-
mission has sajd in so many words
that the rate of progress or increase
in agricultural production in this
country has been very, very slow. It
is a document given to us by the
Planning Commission as recently as
12th NLiarch thig year,

We have always been told that food
ig a necessity and that we should
deal with this problem on a war
1poting.  Actually, when war came,
it was seen that the Ministry com-
pletely failed in its duty and the
Government has not even thought of
removing the @administrative bottle-
necks at thig time. When I say this,
I do not say that the hon. Ministers
are not able or that I question the
ability of the hon, Ministers. So far
ag the composition of the present
Ministry is concerned, it is probably
the most able team. Both the urban
and the rural interests are combined.

MARCH 21, 1963

for Grants 5194

I also feel that the hon Minister,
Bhri Patil, who unfortunately is not
present here, is a man of great drive
and energy. But I find that there g
no policy whataoever,

It is too much to expect from this
Government that it will have a de-
finite policy in any matter specially
in the agricultural sector. It has
been neglected all through although
we talk loudly about it. I want to
know what the Government is going
to propose for giving incentive to
the agriculturists so that agricultural
production might increase in this
country, We should give incentives
Just as we have given incentives to
industry if we really want that agri-
cultural production should go up.

I also want to know as to what hasg
prevented this Government from
having a Price Stabilisation Board
for which a recommendation was
made by the Foodgrains Inquiry
Committee as late as 1957. Thig was
a committee constituted by the Gov-
ernment to recommend steps for faci-
litating agricultural production and
other things, What hag prevented
this Government from doing that?
They come some time or the other
and make some announcement about
price which never reaches the real
agriculturists.

Although they say that the price
position is very stable, today it has
been admitted by the Planning Com-
mission itself that in March, 1963
prices of foodgrains have gone up
as compared to last vear. I know
for a fact that in Orissa prices of
foodgrains have gone up like any-
thing. This alone shows that there
is no fixed price pniley.

As far as the supply position is
concerned, Shri Patil with great per-
suasive effort has been able to dump
into this country €z much as 16 to
17 million tons of foodgraing from
America. Probably, he will get more.
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That is the only comfortable position
and achievement that he wants to
show, namely, that so far as supply
is concerned, we are completely
satisfied because Anierica ig there to
come to our rescue when we are in
difficulty,

What happens is this. Because of
the policy of procurement, States
which are surplus and which could
give foodgrains to other States have
been converted into defieit States and
instead of eating their own rice, they
are to depend on thc rice to be sup-
plied by America for their own con-
sumption. This is the policy which
this Ministry is following, It is not
a question of pumping more money.
Sometimes when this question comes
up, the hon. Prime Minister makes
a statement ang says, “Increase pro-
duction by 35 per cent”. The Na-
tional Development Council met some
time back and said “Give more
money for minor irrigetion” without
taking into account as 1o what the
real performance has been ard whe.-
ther the money that had been pro-
vided earlier has been spent.

Where is the bottleneck? Merely
giving more money will rnot solve
the problem, It is really a question
of organisation and administration.
Has this Ministry or the Government
itself ever thought as to whnat the
real bottleneck is in regard to the
implementation of the projects or
schemes approved by the Planning
Commission or by the Ministry from
year to year? I would sy that
there is no assessmnoat as such. As
we find in this House—and you must
have observed it several times—that
the Food Ministry, the Community De-
velopment Ministry and the Irriga-
tion and Power Ministry seem to
depend more on tha Statrs sng the
areag concerned, the district sdminis-
tration etc., for the execution of their
schemes. The work of the Food and
Agriculture Ministry seemg to be
divided among three Ministries at
least: Irrigation and Power and Com-
munity Development. Why nol in
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this emergency we co-ordinate or
why not take Irrigation from bha
Irrigation and Povwer Mini.;tr

that part of Agricultural wcrk !rom
the Community Deveiopment Minis-
try and make it a ~or.solidated Minis-
try which can look into all trese as-
pects of the problem roore thoroughly
and satisfactorily? Otherwise, we
will find it difficu!t in ‘this countr'y
The Minister often comes and says,
we are doing out joo, i* is some other
Ministry that is standing in the way.
That is how things are done in this
country, I do not think that the
Ministry has tackled this probiem
satisfactorily.

1 want to put it to the Minister, is he
satisfred with his cwn perfcrmance.
I want to put it to the Minister, iz
he justified in asking this House to
give more money to the Ministry and
again coming forward {o this House
saying that there have been short-
falls because this has; not been exe-
cuted in the State and lower levels.
What is the machinry that they

have developed? They requested the

States to have a co-ora-naticn com-
mittee, let the Chief Minister preside
over the co-ordination committee let
there be some such committee to
look after the administration. I esk,
is that the method by which vou
want to tackle this wve:y importani
problem in this couniry.

I do not want yau, Sir to rng the
bell. I am concludiry my speech by
saying this. I am only giving a quota-
tion from the Prime Minister's
speech made in this House agz early
as August, 1960 and 1 want & roply
from my friend. He said:

“Every one knows that unless
we are self-sufficienc n aricul-
ture we cannot have the where-
withal to advan~2 in indvstrice.
It we have to import food then
we are doomed 350 fai Aa: propress
is concerned. We caanot impcrt
both food and maclunery, we just
cannot get on."”

From 1980 to 1963, we are importing
more and more. Can we get on? Or,
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are we stagnating? Whatever it is,
the Ministry has onri~ com®oiteg it-
self by saying this. This i« what
they have said in the Reon:t. There
has been no shortfall so far as agri-
cultural production 13  concerned.
Compared to 195! in 1852-63 it has
been more or less maintain:d—how
—Dbacause o1 the developmert pro-
jects that they have introduced. That
meang they cannot make any pro-
gress. It ig a stable position, By
hook or crook by somemesns, by
some persuasive methods, by taking
help from foreign countries, they
have been just maintaining the sta-
tus quo. Therefore it is high time
that in this emergancy, some serious
thinking should be made about a
change in the entir. administrative
set up and also to see—] am not
going into the policy ¢r plans as
such—even whatever plang there are,
however defective they ma~ be, thev
are implemented. They ar? not im-
plemented because of lack of co-ordi-
mation and proper administration

Shri D. D, Pari (Kaithal): Mr
Speaker, a very rosy snd sanguine
picture of the sugar industry in
Maharashtra was prosented by an
hon, Member on the flour of the
House yesterday. 1 dc not want to
refer to the Rama Rajya that seems:
to prevail there in regard to sugar
industry,. What I am concerned with
is the observation made by the hon.
Member when he said that the Gov-
srnment were now trying to lump
together the cane growers of Maha-
rashtra and other southemn parts and
the cane growers in the north
The result would be that the efficient
units would have tn drag on with
mon-efficient units and  both would
suffer, T beg leave to put 1n a word
on benalt of the ineficient drags.

The pattern of sugarcane cullivation
in Maharashtra is that a large num-
ber of factories own farms covering
5 to 10 thousand acres. The pattern
of cultivation in the north is, 3 mil-
lion cane growers are depending up-
on about approximately 1 acre each of
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cane to derive their sustenance.
Secondly, this very efficient industry
in Maharashtra produce sugar at
Es. 7 or 8 per quinial cheaper and
they sell it at Rs. 7 per quintal
dearer than the sugar industry does
in the north, and as a result, the profits
of an  average sugar factory in
Maharashtra when compared to the
profits of a sugar factory in the-
northern region of the same capacity
are eight to ten times.

Shrj Nath Pai: (Rajapur}: You are
confirming the Maharasktrian effi-
ciency?

Shri D. D, Puri: | am only mak-
ing my submission. [ leave hon.
Members to draw their own conclu-
sions. These profits, part of them un-
earned on account of the freight ad-
vantage, give the wherewitnal to the
factories to provide manure and other
cane developmental facilities to the
cane-growers, whereas uu in the
north-—and [ speak for the Punjab,
UP and Bihar—the State Govern-
ments have collected crores of rupees
A5 cane cess Or as purchase tax as it
is now called. It wuas levied in the
name of cane development, but omly
a trickle, not even ten per cent of
the money so raisad hag actually
found its way to the cane develop-
ment itself

Shri Shivaji Rao S. Deshmukb
(Parbhani) What about excise duty?

Shri D, D. Puri: My hon friend
may kindly bear with me. I hawe
only ten minutes at my disnosa] and
I have got to cover a lnt of points.

And yet the cane grower growing
one acre of cane in th; north, with
the State Government takine all the
money as cess and hardly spending
any money at all on cane develop-
ment is being compared with the
cane-grower in Maharashtra where
in the first instance. a large part of
the cane is grown by the factories
themselves, and secondly, the cane fs
grown on farms of 5000' to 10,000
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acres where you have all the where-
withal for cane Jdevelopment.

Shri Nath Pai: But what is the
yield of cane per ucre and what w
she gupgar yield pe: tun of cane? Will
my hon. friend tell those figures also
in Maharasitra?

Shri D. D, Puri: | shall give those
figures. but I would submit that for
a proper assessment of the sugar
yield per acre you have to take a
five-year cycle, In ILlaharashtra the
age of the cane crop is eighteer
months or more, but in the north the
age of the cane crop is barely hall
of that duration. Therefore, you have
to go into it deeper than merely the
average yields for one single year
Then you have to take in‘o account
the ratooning, and then you have to
take into account the period for which
the land has to lie fallow etc. I
have given some of these factors

We do not grudge all the profits
made by the industry in Maharashtra
and in other places. There was a
time when the sugar industry in the
north made a little bit and in Maha-
rashtra they made a great deal more.
That did not matter. Good luck to
them. They can make even more in
the hereafter. But now a stage has
been reached when the industry in
the north—and when I say ‘Indl:lt‘l'!_"
I include the cane-grower ‘n il—is
actually incurring losses, ind now,
the cane-grower in the north and
the industry in the north are being
told that they are inefficient, and
they are being cast aside so Js not to
create a drag on the more eflicient
industry in Maharashtra which pro-
duces sugar at Rs. 7 or Rs. 3 per
quinta] cheaper and sells it at Rs. 7
per quintal dearer than they da im
the north.

Another suggestion has been made
that the export of suger shculd be
confined to factories near the coast,
which means the State of Maha-
rashtra. To start with, Maha-
rashtra is a sugar deficit area and
consistently for the last ten or fifteen
or twenty years, sugar has been sold
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there at a price higher than that at
which it is sold here. It is a deficit
area, and now you want even that
sugar to be pushed out for export
and by so doing you want to create
sugar famine conditions in  Maha-
rashntra so that the cane-grower and
the industry may be able to  reach
cven larger projects.

Having made this very brief ob-
servation in regard to what was
stated yesterday I now lurn mv at-
tention to the nationa! picture, Tak-
ing the country as a whole, I shall
not go into tie controversial figures
in regard to what the sugar produc-
tion this year is going to Le wcause
the market is ertremeiv tempera-
mental and speculatorg start flying
kites at the lightest pretext; I would
only say that there is no difference
of opinion and we all acknowledge
that for the season 1963-64 we need
between 3 and 3-1/2 million tons, that
is, between 30 and 35 lakhs tons of
sugar both to meet :nternsl consump-
tion and also to ena“le us to honour
our commitments for expart.

I welcome the steps anmounced by
Government, they are going to have
intensive cultivation of 4,000 acres
around each factory; they are going to
have pilot projects etc. etec. I entirely
agree with all that. But the question
is: are these pilot projects calculated
to give any results in the 1963-64 and
1964-65 season? These long-term pro-
jects will certain]y bring in very use-
ful results over tha long-term. Bul
what we are immediately concerned
with is the 1963-64 and 1964-65 sea-
sons in respect of which we have al-
ready undertaken export commit-
ments. [ do wish that the hon. Minis-
ter, when he makes a statement, will
derl specificially with the 1863-64 pro-
blem. My own suggestion is that the:
price of cang should be raised. There
is absolutely no escape from it. Let
us not forget that in 1947-48 the price
of cane was Rs, 2 a maund and in
1950-51 and 1951-52 it was Rs. 1.75 a
maund. Today we do not like to play
with priceg too often. But if we want
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30—35 lakh tons sugar next year, this
is the only step that is likely to give
us that result, apart from praying for
good weather. There is nothing else
we can do except to raise the price,
maintaining the present linkaga of the
price to recovery.

I will cnly say one word in regard
te this linkage. It is only logical and
correct that the canc should fetch a
price depending upon the sugar it
carries because in the final analvsie it
is the sugar in the cane that is sought
to be 301d; all the rest is trash. There-
fore, I suggest that the present price
linkage to recovery should be main-
tained, but the entire price level
should be raised. A declaration should
be made to this effect as soon as
possible so that it may have effect cn
sowings for the next year.

Apart from this, there is of ecourse
the question of incentives. Incen-
tives may have to be provided for an
early start as well as far the overall
production. If all thesa steps are taken
right now, the grower may stil] catch
time and put in some additional acres
under sugarcane.

A pgreat deal has been mentioned
about the 10 per cent cut. It is very
easy to be wise after the event. But
what were the circumstances at the
time when the cut was irngosed? The
country had produced 30 lakh tons of
sugar. Internal consumption had not
yet reached 20 lakh tons. There was
a surplus of 10 lakh tons on hand. The
export perspective at that time was
extremely bleak because the world
price of sugar was around Rs 10
a maund, Therefore, we were
able to export barely about
50,000 tons. A stage had been reach-
ed when Rs. 75 crores was tied up
in stocks that sugar factories were
carrying. The factories were running
late in the months of June, July etec.
which was bringing about hardship to
everyone.
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_Therefore, it was considered at that

mnclthat possibly the only way to
_sustam the economics of the sugar
mduat::y was to impose a cut. But
800n circumstances started changing
somewhat; the cut in actua] practice
has not brought about, according to
my calculations, any shrinkage in pro-
duction. It did create g certain amount
of psychological fear in some States
and that might have had some effect.
But in actual practice, there was no
curtailment of production on account
of the cut.

As-I said, it is VeTy easy to be wise
after the event. Take the global pic-
ture. Nobody knew last year that the
international price of sugar today
wou!d Le more than double the in-
ternational price of last year. The
last United Nations Sugar conference
broke up and the agreement had to
be susprnded because Cuba wanted
a quota very much in excess of what
the confercnce was prepared to offer.
How could the Cubans know that
they would noi be able to produce
even the sugar quota that was offered
to them? All over the world, sugar
production is much shorter than ex-
pected a year earlier. Thig is a global
phenomenon. There have been lots
of crop failures. This year the shrink-
age in production is attributable not
0 much to shrinkage in area but to
the yield per acre having gone down
in North India. Therefore, we should
not attach too much importance to
this 10 per cent.

The over-all picture of sugar is that
a few years ago we imported 18 lakh
tons and now, barring brief wvicissi-
tudes ups and downs which every
agricultural commodity is exposed !o,
we are well established in the export
market, exporting 4 to 5 lakh tons
every year. The internal consump-
tion of sugar which was between 10
and 11 lakh tons at the time of inde-
pendence is now more than 26 lakh
tons. Taking all these things toge-
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ther and making due allowance for
the ups and downs attaching to em
agricultural commodity, the way the
sugar policy has  been |worked
out is nothing to be ashamed of, and
the Government and the Ministry
may well be proud of their record.

Thank you,

Shri P. Eunhan (Palghat): I thank
you for giving me an opportunity to
participate in this debate on the
Ministry of Food and Agriculture. As
the time abailable is very short, I ghall
not repeat the points, but I will con-
centrate on the problem of production
of foodgrains,

During the first two years of the
Third Plan, production hag remained
static. Foodgrains production was
79.7 million tons at the end of the Se-
cond Plan. It came down to 78.6 mil-
lion tons during the next year, and
this year’s prospect is none too good.

However, the most alarming fea-
iure of agricultural production is the
static position in productivity. Dur-
ing the 12 years from 1949-50 to 1960-
* 61, the per acre yield has advanced by
a mere 1.54 per cent. It ig clear that
if we are to achieve self-sufficiency in
agriculture, the per acre yield has to
go up in a big way, but we have fail-
ed miserably in this respect. At this
rate it ig clear that the Third Plan
target in agricultural production will
not be achieved.

The progress in agricultural pro-
grammes is also very disappointing. It
seems that none of the Third Plan
agricultural programmes iS progress-
ing as stipulated. The gap between
the irrigation potential of major and
medium projects and the actual utili-
sation is as large as 4 million acres.
The total potential of these irrigation
projects rose to only  13.79 million
acres in  1961-82 from 12.1 million
acres at the end of the Second Plan.
And the actual utilisation recorded
only a small gain to 10.47 million acres
from 9.15 million acres during the
same period. Against the raised Plan
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target of 19.2 million acres of minor
irrigation, the actual achievement in
the first two years of the Plan will
be only 5 million acres,

In the case of soil conservation, the
achievement in the first two years will
be only 2.8 million acres against the
revised Plantarget of 16.5 million acres
The anticipated achievement in res-
pect of dry farming during the same
period is 5.2 million acres against the
revised target of 50 million acres.

The Third Plan envisaged an in-
crease of 148 million acres in the area
under improved seeds of goodgrains.
The tota] area likely to be brought
under improved seeds by the end of
1863-64 is merely 41 million acres. The
programme for improved agricultura:
implements on which largely depends
improved farming practices, too has
not made much headway, barring of
few isolated areas. Stil] ninety per
cent of the cultivation in our coun-
try is carried by the ancient method.
Against the plan target of ten lakh
tons of mnitrogenous fertilisers, the
actual quantity despatched during the
first nine months of the current year
amounted only to 2.37 lakh tons.

The programme in respect of rural
and urban compost scheme and green
manuring is also not progressing satis-
factorily. It is expected that by the
end of 1963-64 the third year of the
Third Plan, only 40 and 52 per cent
of the compost and green manuring
targets will be reached.

The programme of co-operatives is
alsp lagging behind. Against the tar-
get of 37.3 million membership of the
gervivce co-operatives, the preaer_lt
membership is only 22.8 million. This
is only 3.8 million increase over the
membership at the end of the Se-
cond Plan. Against the target of
short and medium credit of Rs. 530
crores the loans advanced in 1861-62
a.moun'ted to only Rs. 236 crores.
Similarly, for long term credit,
against the target of Rs. 150 crores,
loans outstanding in June 1962
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amounted to only Rs. 45 crores. The
programme for rural godowns is also
lagging behind. As against the Third
Plan target of 9199 godowns, only 1350
were built during 1961-62 and 1185
are expected to be completed during
the current year. The target for
1863-64 is 1111. Thus the achieve-
ment in the first three years of the
Plan will only be 40 per cent of the
five year target.

It wil] thus be seen that in every
respect the agricultural programmes
are lagging behind. At this rate it
is clear that the production target of
the Third Plan cannot be achieved.
The consequence of this failure in
agricultural production is catastrophie.
Already we are dangerously depen-
dent on American charity for feeding
our people and even in clothing them.
We have to import huge quantities of
wheat, cotton, milk powder, etc. From
August 1958 to October 1962 India
received U.S. farm commedities in
huge quantities 16 million tons (metric
tonnes) of wheat; 590,000 tons of fod-
der grains, 787,000 tons of rice, 13 lakh
bales of cotton. The market value of
these supplies including shipping
costs comes to mearly 1100 crores o
rupees. And we will continue to im-
port foodgrains during the coming
years at the rate of about four million
tons annually. How depressing is
this state of affairs?

The question naturally arises: what
is wromg with out agriculture? Why
are we failing to solve this all-em-
bracing problem? The key factor in
agricultural development is the pea-
sant. The  Dbasic and fundamental
weakness of our agricultural policy is
that the Government has ignored or
side tracked the peasant. All the so-
called land reforms have not basically
altered the status of the peasant.

Here I wish to point out the inst-
ance of the Kerala Agrarian Relations
Act. After the Kerala High Court
and the Supreme Court invalidated
certain portions of the Act, the
Kerala Government, through out the
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cntire  legislation. As a  result
thousands of peasants have suffered
great losses, They have lost all faith
in legislation. About a lakh of pea-
sants had gone to the land tribunale
and each one had spent about 500 or
800 rupees on their application for re-
duction of rents, And some 17,000
got reduction of rent, Some ten
thousand tenants had deposited money
to get the ownership of the land they
tilled. But now all the money spent
and all the gains have been wiped out.
The Planning Commission and the
Central Government promised .to
amend the Constitution to validate the
Act. Till now nothing has been done.
This is the attitude of the Congress
to the peasants. How can agricul-
tural production increase? 1 do not
want to go deeper. I shall conclude
by requesting the Government to
bring the amendment to the Constitu-
tion to wvalidate the gains of the
peasants,

ot wqd) ( TEHE ) W wRRT,
FAFATT IA AT AT, IH F AR
CIEECER ECicE ik e b K e
7 WIAET | TH AAEAT FT gF FIA * fox
AT FORIR A 99 a6 PSR AT |
Jaadig A ¥ fog 3t v gare
o § @a wwr 7 Fwfw Y 1 gl 7=
ffa g &ew gt el Tuadiy
Iy wew gt WA Al Ty
g W Wr 21 e gwT A Ay
fafr & 1§ ofredw & gwma
auETht foie? # g femramar arar
¥ fo gaTy agr W & Ioarew ¥ Afg &1
o 21 afeT ag afg Faa g
foE gt 21 maggasan 2fs
TMAT AqIE F9 TEA FHTL ATHT
FY o & N F A qwe ¥ Ay
W, qgamw A wwEAr W A
feet & & wwaYafg giar fea
e 3w H wrw oft ww fadei w AT
amr smar o fer owe 3fs piof @
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it Har a8 ¥ aed ¥ el g @
o g e Agg 2

T §9TH T AT H #9 &
foger g xoTET @ 1 =gt o< wfew-
< wfzart @ § | 791 9 sigarfagi
# sfod f1f ofcgds = gar B
wifeart femr wfa faq e @ o @
&\ T HEAY FO7 37 € fF agr ™
HETSAY FT AT AT & | T TF gL
wfgarfadt & € § ¥ wgroE o1 ae
oy gt feqr AT oF g gue 93W
# iy owfa 4gY gy awdy | F g Hr
Y §9 WgTeEl & @O F e g
ETOE ¥ AT I § WK &g W qAAD
I ENE IS E R AR CIEEEUC IR
W ¢ 98 wgw O F faar @, 9Eet
& atg & AN A fomar mar @ ) 99 A,
qgl & fFaml &) qEreEl & aee &
& Iy En, a9 a% F fady o
9% Y W AEY 9 a9 | o fargrat
£ sga qJare gefr & A HEeW ag
o1 ST & W T BEE o T § ) g R
gaTan St wrfE arfadi & nafy &, I
WT AR FAXTZAAT ) TN
FA 9TET F sfearfagi dreq ¥
FEramET P

& afr ot oREw ¥ sgAr
g 30 gE A AT
HNF T2 | ARG F7 @ 2 mrondy
F AR AW aF g g fefigee
#us oft fafarer wff g @ 1 gt
¢ fageax o g2 fafaeet o= s
agf ¥ &1 7 ¥ frdeT e I
fF & o1 %T gaIt 98T §94TH G BY
2§ fF agi o¢ ol oft g W A ok
afggidor 48 1 ¥l agen fr ¥
f@azr & T sen  faw %t
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it gm f& 3 gt gfewwm &
I W iragow mwdrafags &
ar a1 o AT e v &
FAFEAR A9 A g g,
T B Ter T et @1 e
fagaem adt 2 1 =z faad pa oY
T 2 "oy o & oge g T
wifeamelt @01 W F 9 fF o
wT 9T gane ofr fae e fala i gy
feafa +ff framt defy g1 oot Sfew
o At gardy feafasaiaray &0
T W W A 9 qg O @ g o
e AT R w@ #1837
g g fs wfenfaay s sgremy
¥ F9H & g a9 § g e s e
U afgd |

gt ¥t Ifa fearf # sqaear o
fi st 2 gardy e A gt
gl % fau fa=r %1 v Aeem amly
g afFagwd faar sTam asdr o
TP AT 1 AT OF W Y Wy
T F7 & W FEE T A F FH-
T AT HETT FWT FAT FT 9T FX
wE o ¥ fou mo st s | g
THF FF AW WHEA A § £ FAL
¥ AE, TR T uE R g
TR Tg GF FT AT GO {7 wrea
gt ¥ fagfaard Sraremant &
g A F TUaEx & 1 uF 43 ael fasn
gfws ) gafad ¥ A4 weeT &
fraga 2 i gari @ qamT #Y HR
fem e % 1w aga fogz gu &, ey
*ft wwr @ e | s 2w fen-
Fir g Wik 57 fenrlt ¥ ga w1 g
a2 #1 @y faeen =ifgg ) Qe
g Wt gWi @A wfgm i A ew &
FgT Fg g fF @9 oo # wefy
aF T T gL 31 T wT
i e 19 o agey ¥ faaga
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w&n {6 grer £ gfawd xIavew
T IAfa FCEFTAE |

a5 A ay # faard #Y
fifeqw g9 T AT | gATL AT AT
o Arfeat § 99 9T 9 T A1 AR
g &t faarf & fau wo wfawm
¥ AT T femT AT A/ W
A gEY I wrar Wy @
TEAT | AHAL AV GTHT &@T A §
T TE &3 A T A | T
fewrma & 1

o F v o afagy Fhr a9l
T T I FATAFATT & A & | g
ared § fs axare g OHt SR FT
fF s gardt  wEd TA G AT IR
HTHTT A & AR w17 7t g A g
frarat #1331 OFT LA & AT FT
WIET GIT |

AR W ¥ o wiwma s
9T G Rl &, Y Yo 9T &z wftA
T &4t T8 et 1 guTq = § fF
Td w1 Y s fear w0 R A
TR A% WL @dr § A 9w A
JIX 7F AFAT & 1w gAE § ¥
oY gt s g€ & Iy sfaanfaat
sitc gfamt &t fagn g, @ gw @
FTE IIN FL FFA 7

wra ¥ gz & et ok g
Yo § g wgHr TS AT
TR AT THEA A 7T §, T TN
g FY ATEI ¥ AGAT THSA § | FOQ
sy § s I el w4
It afga arfs 7 A7 a0F 7 wefim
et qEl ¥ AgAT 9 g9
Shri K. C. Pant (Naini Tal): Mr.

Speaker, Sir, I rise to support the De-
mands for Grants under the Ministry
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of Food and Agriculture, When we
look back at the increase in agricul-
tural production in the first and
second Plans we find that agriculturat
production has definitely forged ahead.
But we also find that the progress has
not been very even and no consist-
ent, stable trend has so far been es-
tablished. Substantial gains have
been registered during the first Plan
but the second Plan was not success-
ful to the same extent. In fact, ever
since 1960-61, the rate of growth has
not kept pace with the requirements
of our national economy. This is dis-
appointing, but I do not think we
should be unduly alarmed over it, be-
cause we have to accept that so long
as irrigation covers only a little more
than one-fifth of the area under culti-
vation, we cannot altogether insulate
our agriculture from the vagaries of
the weather.

12:56 hrs,

|Mr. DEruTY-SPEAKER in the Chair]

Apart from the quantitative aspect,
we have to try to make a qualitative
assessment of the progress made by
our agriculture in the last 15 years.
1f we take individual commodities, we
find that the pattern of growth in
different parts of the country has not
been very uniform. For instance,
wheat production has gone up in
Punjab but is stable in Uttar Pradesh.
Rice production has gone up in Orissa,
Madras and Punjab but the growth in
other parts of the country has not
been so noticeable, Then there is
cotton. Cotton production continues
to be a gamble on the monsoon. It
is true that we have established the
cultivation of finer staple cotton in
the canal areas of Punjab, but be-
cause this cultivation is in a particular
area, it is all the more vulnerable to
local factors. The position would be
much better if we could disperse
fine staple cultivation all over the
country. Then there is jute. Jute
production continues also to be sub-
ject to wide fluctuations. It geems un-
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fair to criticise jute production when
it is doing so well, but we cannot al-
together overlook the qualitative as-
pect. Sir, even in a bumper year, we
have been obliged to import jute
croppings from Pakistan to supple-
ment our own. This is hardly a
happy position, and I hope it will
not continue for long.

As far as sugarcane is concerned, it
has been dealt with sufficiently in the
House and I do not want to say any-
thing about it except to welcome the
proposal to raise cane yield in nort-
hern India through the package pro-
gramme. As far as this package pro-
gramme is concerned, I for one
strongly support the concept on which
it is based. It grows out of a techno-
economic approach to the problem of
agricultural productivity. We can gee
from page 9 of the report supplied by
the Ministry that the result achieved
by this programme in the short span
of one or two years in the selected
districts has been very striking if not
spectacular. It shows what can
be achieved when  organisation,
capital] and technique make a
combined and co-ordinated on-
slaught on an ecomonic problem. It
is logical to expect that if the same
kind of co-ordinated were extended to
non-package districts equally good re-
sults would follow.

But here we encounter a serious
difficulty. Many hon. Members have
referred to it, namely, that a multi-
plicity of agencies is looking after the
different accessories of agriculture,
like irrigation, fertilisers, seeds, ctec.
Attempts are, no doubt, being made
to co-ordinate their efforts. But one
continueg to hear complaints that the
farmers do not get credit in time, that
there is a time-lag between the sup-
ply and utilisation of irrigation facili-
ties and so on. Then there is the
question of relationship between the
Centre and the States. In this con-
nection, I would like to quote from
a recent speech by Shri Ajit Prasad
Jain, the predecessor of the present
Food Minister. Speaking last month
at the Uttar Pradesh Agricultural
University, he said:
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“The Indian agriculture suffers
from many infirmities which are
not 50 much at the policy level as
in implementation. There exists
considerable confusion about the
responsibilities of the Centre and
the States. The Centre holds the
States guilty of shortfalls in the
implementation of the agricultural
schemes, but not unoften the
States are known to hit back and
throw the responsibility on the
Centre. In most of the States,
agriculture has failed to receive
due importance.”

These remarks, in my opinion, pin-
point one of the fundamental pro-
blems of Indian agriculture and des-
erve the most careful attention.

13 hrs.

Another problem of fundamental
importance to which I would like to
refer ig that of fertilisers. We are
woefully short not only of chemical
fertilisers but, in spite of our huge
cattle wealth of organic fertilisers
also. In a country like ours, cattle
waste is the most natural source of
organic matter, but unfortunately the
bulk of this valuable material is being
burnt as fuel for cooking purposes at
the moment. The manurial value of
cow-dung as a source of humus to the
soil is widely known, but what is per-
haps not so widely known is the value
of the plant nutrients it contains. A
committee appointed by the Govern-
ment of India to go into this question
some years ago came out with an esti-
mate that 200 million tons of cow
dung were being burnt each year. This
may be a conservative estimate. Last
year the hon. Member, Shri Chatter-
ji, came out with a flgure of 400 mil-
lion toms. The ocommittee went on
to calculate that 200 million tons
of cow-dung cotain about 425
million tong of the three main
plant nutrients in term of nitrogen,
P205 and 20, of which at least 2.55
million tons are in forms available to
plants I would Uke the House to
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take particular note of these figures.
If we calculaty the loss of available
nutrients and organic matter in terms
of money, the total comes, on g con-
servative estimate to the staggering
figure of Rs. 550 crores. This is the
order of the annual loss. Obviously,
this is a colossal nationa] loss, which
we should try our best to check.

However, the question arises as to
what the farmer can use as fuel, if
not cow-dung. It cannot be coal. The
Finance Minister has seen to it that
it will not be kerosene. The only al-
ternative is wood. But in a way that
is also a problem. So, this is really
a baffling problem. But we are for-
tunate in having a dynamic and re-
sourceful Minister for Food and Agri-
culture and I hope he will accept the
-challenge of the situation and do
something about it. I also hope he
will give us an inkling of the working
of his mind on this important sub-
ject.

I turn to chemical fertilisers. I am
sorty to say that we produce only 25
per cent of our requirements and we
are importing another 25 per cent,
thus leaving 50 per cent of the de-
mand uncovered. I beg to submit that
this is a basic lacuna in our agricul-
tural planning and programme. The
second point is that certain areas like
the delta regions of Andhra and
Orissa use a lot of fertilisers, while
other areas like U.P. and Bihar do
not. Why is it s0? It is mainly be-
cause the kisan in U.P. and Bihar has
not been sufficiently educated in the
utility of fertilisers. I will give you
a concrete instance. When it was
planned to produce nitrochalk at Nan-
gal, the idea was to utilise it in U.P,
Punjab and Rajasthan. But when the
fertiliser was actually produced, these
States did not take it and it had to
be sent all the way to the south. This
would hardly have happened if the
farmer in these States had been edu-
cated beforehana on the merits of
mitrochalk, which, I may submit is
any day a better fertiliser than am-
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monium  sulphate. So, the point I
am trying to make is that much more
vigorous efforts need to be made te
educate the farmer everywhere on the
relative merits of diffrent chemical
fertilisers and also on the need of
balanced crop nutrition based on soil
analysis.

I would now like to say something
about the border areas in U.P. which
I have visited recently. The army
there is facing the problem of trans-
porting hundreds of tons of agricul-
tural products for ils own require-
ments over hundreds of miles. I can
understand this kind of thing happen-
ing in a place like Ladalth, which is
not kind to vegetation. But in U.P. the
potential is already there; it is only
a question of developing the resources
fully. I will, therefore, request the
Agriculture Minister to take the lead
in developing horticulture, vegetable
gardening, poultry farming, pasture-
land etc., in this area, so that at leass
in the middle sector, the army can
live off the land. This would be a
signal contribution to the ldefence et-
fort. Sir, I appreciate that this can-
not be done in the usual course and
extraordinary steps may have to be
taken. Land is very scarce in this
area. I would, therefore, request the
Government to consider leasing out
forest land to village communities for
the development of orchards. I do not
for a moment suggest that the total
area under forest should be reduced,
but only that part of that jand should
be allowed to come under fruit trees.
1 would go further and suggest that
in all future afforestation programmes,
the value of the forest should be the
guiding factor.

Shri Basappa (Tiptur): Mr De-
puty-Speaker, Sir, it has been rightly
said that a strong sgricultural base is
the pre-requisite of national security
and defence, There are several other
reasons alse why a strong agricultu-
ral base is pecessary. We have been
paying that hundreds of crores of
rupees are spent every years over im-
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porting foodgrains, as a result of which
a lot of foreign exchange is spent. So,
at least in order to save this foreign
exchange, we must have a strong agri-
cultura] base.

We are passing through ecritical
times. Our exports must be increas-
ed and from that point of view also,
we must have greater agricultural
production. Even the industries that
we have in this country require a lot
of agricultural raw materials. More
than all these, during the emergency,
our country has to show to the world
that a demoecratic set-up can equally
produce more in this country. So,
judging from these points of view, al-
ithough the Minister who spoke yes-
terday was very optimistic about the
picture, still looking at the stagnant
agriculture, we can only say that the
productivity is very low. It has been
stated that the rise in productivity is
only 1.4 per cent. There may be more
agricultura] lands brought under cul-
tivation as a result of which {hey can
show some improvement, but the pro-
ductivity as such Mas not very much
improved; it is only 1.4 per cent.

Yesterday Mr. Thomas was saying
that the position was very comfort-
able and our dynamic Minister, Dr.
Ram Subhag Singh, gave a record of
the incentives that we are giving to
have more yield per acre. Today I
expect our more dynamic and optimis-
tic Minister, Mr, Patil, to say in clear
terms how we are advancing. But I
am not able to understand in the face
of all this, how certain statements
made by other Ministers vary in this
direction. In the Presidentia] Ad-
dress, it has been stated:

“Agriculture, which is the most
important sector of our economy
has undergone material develop-
ments and agricultural production
has increasced considerably.”

But as seen from one of the papers
sent to us by the Planning Commis-
sion, there is not much advance in our
overall production. They have given
some figures also. From 1949-50 to

3100(Ai) LSD—4.
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1960-61, it has risen at the rate of
3.84 per cent, which is very low com-
pgred to the 6 per cent we have in
view. There are other statements
made by other Ministers also.

The Food and Agriculture Minister
may say that our production is not
very unsatisfactory. Considering all
these, such discrepancies will give an
impression that there is a sort of com-
placency in the mind of the Minister.
This complacency will not nelp us
much. We are proud of the achieve-
ments, particularly after the Minister
has taken over charge, but still the
goal we have to reach, ie. self-suffi-
ciency, has not been reached. The
other day, Mr. Malhotra struck a dis-
cordant note regarding the results
that we may achieve. Therefore, we
must try to understand where the fault
lies and where exactly we have gone
wrong. We have becn hearing in this
House the Cenire accusing the States
and vice versa. There is absolute lack
of coordination between one Ministry
and another. Even in the discussions
of the Planning Commission, Dr. Ram
Subhag Singh would attribute our
shortage to some other thing The
Community Development Ministry
may refer to the States. Shri Nanda
may say that our administrative mac-
hinary has to be geared up. All these
things are there, Therefore, we
should try to understand correctly
where the fault lies. Our farmers are
efficient people. It has been stated
that our farmers are in no way back-
ward or primitive. We are also spend-
ing crores of rupees. In the First
Plan we spent Rs. 800 crores, 'n the
Second Plan Rs. 1200 crores and in
the Third Plan we are advancing a
lot of money. Therefore, the time
has come when this organisational
machinery must be looked into care-
fully.

The Community Development Minis-
try holds some responsibility. The
Agriculture Ministry holds some Tes-
ponsibility. Who exactly is responsi-
ble is still to be understood, espe-
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[Shri Basappa]
cially when we take the point of view
of credit. are distributing Rs.
240 crores. The Ministry which is
really responsible is not at the helm
of affairs for distributing this amount.

The whole House was obsessed yes-
terday with the question that a reason-
able and remunerative price should
be given. That is absent now. Of
course that reasonable price should
satisfy the consumer as well as the
producer. But now-a-days we see a
trend in the direction of a producer-
oriented price policy. It is a good
thing in order to reach self-sufficiency.

An Hon. Member: What should be
done?

Shri Basappa: The hon. Minister
knows about it. He has been em-
phasising that point, but he has not
taken a decision. I wish he takes a
decision quickly. I do not know why
he is hesitating in the matter. How
we are to go from pillar to post in or-
der to get the required materials has
been already narrated by Dr Ram
Subhag Singh, and I do not want at
this stage to go into those things. He
has taken up a challenge so far as
the utilisation of the water resources
in our country is concerned. Four
million aeres of land can be irrigated
if the water resources remaining un-
utilised in the country are made use
of. Sometimes our Minister says that
if a project is given to him he ean
show how the water could be made
use of,

Sir, it is said that more minor irri-
gation to the extent of 50 per cent
will be done in the coming years. It
is a good feature. Certain States like
Mysore deserve more minor irriga-
tion facilities. I know about the irri-
gation potential in my own State.
There are rivers flowing through se-
veral States, and the agirculture
potential of those States ir the
Krishna Basin is very much more. For
what reason disputes are there, we
do not know. There are certain dis-
putes, no doubt, but the Government,
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with the help of other Ministers also,
should see that these disputes are re-
solved very quickly so that there is
a balanced agricultura]l development
in the country.

I would like to emphasise this point
about the question a balanced develop-
ment of agriculture. I do not like
the idea of certain parts of the coun-
try with 40 inches of rain and 30 per
cent of irrigation producing more and
giving it to the other backward areas.
After all, where is the purchasing
power with the poor people to go nd
buy their requirements from other
areas. Therefore, every part of the
country should be developed. I do
not say that other big projects should
be given up. But when a river flows
in a particular direction the lands
which are adjacent to that river do
not get any water because the whole
water is taken to the delta region to
provide irrigation facilities there. I
do not say that weter should not be
given for irrigation facilities there but
the primary needs of the Krishna Basin
must be dealt with first, and if there
is extra water let that be given to
other areas. Certain basic principles
on which these things should pe de-
cided have tg be framed; otherwise,
the agriculture potential in those areas
will not be improved. OQur Minister
sometimes, not knowing these things,
says certain things which may prove
to be at the cost of some of the back-
ward areas and potentialities available
in other areas. In areas where there
is 5 per cent irrigation and 47 per cent
of the contribution by rivers, they are
not getting any benefit whereas other
areas are being benefited. Our
Minister should see that there is a
balanced development of agriculture
in this country.

Sir, this is not the time when I can
dwell at length on this subject. You
can understand the feelings of the
various States in this matter. The
Minister in charge should help the
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concerned Ministers to see that there
is a balanced development of garicul-
ture. That is the only way of achiev-
ing socialism and bringing justice in
this country.
st sfem (meEiw) @ waTemm

W, & WUET N 99 & foq a9
s § fF mw § oqF I agw #
o w & fedr amw fam 2

g A ZfT wEm A 9%
Afeet gmam # faame & w@r
2 T g fF @ A s afma
ST A faam F1 37 fawm & g9a
2o FE WY T AT & AEET &
gwe a%ar ¢ v 99 faaw #1 T
qgeT # g favmr awe wE wrE
FWH FH FL gAH & (THT T AW
#% g fa faam o o e
VAT EE 179 FeAF 29 a
AT T e T 7 (a7 61 & &
g gwma gy ofy=st 99T WA F
feam g3 maa &1 omow fzmr &
faFe Fx mm wam, el faEr
Fmiz &A1 F w9 e foge faami
ATFT G AT I IAHT % AAH EFT
agERd &1 e &% difgn ¥ faam
FT [T FTET WAT § W T A
Wromdr & | FeETr afwfmt ar geer
i F AT ag F faami #1 9 w=
faeeit & ag fas O s oy § Y
T H FE FT AW W A
FToAT vl & forr @ @ &1 aga
Fugmwey Woss HAa g fom @
qar  F@aT g f& F91  ar gEdr "ag
feamr @@ W AT A qEER A
TR T AT F IS AT W
TEY AT AT & & fEEe W S
AR 3N AR A fAet @ gewTd
ot ¥ a1 afafei & v wfgw
fat & #IC 7 S&T  gEars ger @
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AR A ITH ANE@ FA I WTA
fen mar | ware Tt AT 9w
TG FIET R | AT T F A F |
o § f7 A mera: TR @ W
WE AT wF el A gt gfaumy
? fEE T a8 ag s damar
T § T AT agl AT OET Y
et feamd & g g Al & o
o ffar sy TR 1 &/
feafas & w9 % @ A1 @1 e
a9 ag W fw foedr  gmiEr &t
ST G | AW ¥ fadew wEfE
WAL AT g fa=rs grs @
aeaT  FUg |

A A HMAT IR A HeTd
F F9T FT 2 AT AT =@ g oy
TEF A F AN T A9 & gewa
g & quwi#r A & a3 @ @
¥ feam ot qEm g mit Fw &
™ faam & sifamt & oA & e
q¥ e T@w T v FEF A7 | wETS
Frgm uws fafeswa &m0 & samEr
T A7 TG HR AR, T AT,
TAFR, d9 e, FAr wifz Fdr S
fama & #m7 #1 t grr & foeg ag
A @dEar g, 79§ amar g1 fw
7 FEF N T g @ fEEw
faradt aits Soraam, gar A sy
@ amr =ifgd 1 afg e geTw
FTIW A FgA FAT ST SAfF
aifeg T & araar gg ot aifem A
g & gadr smawgw WSt & aw
W oG T aaF

wa ¥ d g & frEgw &
agm fF ggEy @ & fgs gu
Awt #1 S wgfaud g, 5 s
F gT & T SqA ATEA F HIK
¥ famr s ofed 1 g7 Agiadami
F1 gfauremd a=ma & (77 Jreas T
Fifer # at aga FgaT gRM |
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ot fira ATo@e : (FiAY ) ;oS-
Hd W3lRW, § A &g A FW
AT F FZA FT qNGA FA X
fagd Sufagam g | dg & &
faer & f&  wo gama afasesx
forrr oF eraex & gra ¥ @, Afew
# 97 & 0g q@Tr wgT § f§ oaw
Gfrseac & smE 11 A AW L ?
IT F A oF I wT 2, wwRAl
F A FHAQ 2, Tw E Ay @IU
g | IF F g @7 | 921 Te4r
T § FHifs I=g Wk Tg T 7
gfag ardi &t W il 3% g
T4 frarmar T wand g fE oW
IT 1 g2 fgan @0 @Y F g AT\
q giiqrur faam g @eE=w
¥ AR UF AEd qEI g o fw
@ fewiiliz | tfasest mifeg @
g1 7 aefaa ¥ g & #wMT A
Taar Tifggd f& @1 w9 & Arfead
3h q7E AFTHASIFTIRE 1 FAL
Io W AT fag &1 3@ 7T aT| o)
fas w7 wfgd | @@ 9 791 =
gAR |TWA 431 g€ @ vw 9% ag FAd
JAOFT &L AT IT &7 TEAT FL
afs § @Tww .. ..

aE aar gfw w@31 (s G0 w70
afew) @ 79 IF 7 qEETAE L7

=t fox arcaw - @TAAA @R
#1 gifed, w1 am wfeas fa0 &
45 & g7 #refag

fggeama & &t A @9 ;) 77
g ga g us S4re &1 fg=rg ara
A g M AT g AT faar
qel & @ a1l & | g W FUsl
w7 Q1| g AT &, T FT A KIS
aff 21 & mw 7 fafweT ¥
@7 TETEfF I @H HT an
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A W 7 oo AT A T
9 AfemiFIAFr g WA T
iasF, T mfs 98 981 afedi F o)
1 AP w1 T wifed 1 fo-
afa<aargd Wi o) F1 w30 F17057 1
o) FWIFA HAT H a0 AT AT A7
fw oY &1 o1 4T 2, srg afmr 2
T A TIH) W17 U7 F a7 731 I
Bl qA A § qTH Jo dlo F
HEAL a1 A Glo foegq o qF8AT A
@tiz w13z fear a1 & 59 7 aa=
9T T At 7@ F qA% 7 g7 AA
arag foal & co #2127 ®o T A4TT
FATF O FAT ¥ 1 WIT JT AT
FIIT FOT AT TIAT7 IF F1F |

it Fo foro mfemw ( wammra) -
75 ar frewa 2 Ffv 73w A1)

1 farr aToraw : w9 4% SETE 2
g wara  gmy afed g T 0
#F agm wgn g fv fggmm A
aeadfla 7 faf) gfrr & 7 a@da
¥ HeE| & | § T AT T @1, qg1 A2 HIZ
2 T 31 @ & Al g A A
§? A qa TR G & | F oy
T | @A aear g fr aw = #v
FIYE TATT 44T | F 4 H FAm
g & fergema & oo & oo faar
AY § WL SEET 1T HTAT WG FT
g ar gw w9 w1 T AF 1 W9 WX
UF G941 9 £ dl 99§ ¥ oF qAr A}
FmqE AZ A 1 T FTA R
FAE WL IFET F4TE q9q FTF
a1 W Tl 9T UM 7T AT E, aW
oY F) AT &1 g9 FT a0 | dg
AT F2T ALY R | w@A%  afqafgEr
¥ UF GZ JJNT FT FIAT 2, A T
ger fagra2, fF oz g w1 e mar
areq E ATT AT ug 9T qAF ST AC
qHAT 2 |
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gl 79 wifier §) ara w5 s
R wEF@EITTE MR
fe7 & a7 ¥ 9z Fzar § 7 G
Al AT AT w5 G FT
g fgarsr & a7 9% F q@wrs o
ZATL ME & aIFTT § T ae g
fez 1 7 =wi g1 Ffwa ot &
Z A9 &7 ¥ 421 791 F 9% o9
T H ST 9T AL FT A | TE
a1 | fmae i Fim v agar g | qF
aat a1 AfEewm oEeEfoog 2
F ux fimaar & § AT Iwd
€19 @9 FFATE | & @7 AT Sraa
g1 ZAT zifesr & FET 6T
il 2\ se wiww ¥ w97 afe-
afgd) a1 fa7 99 BT qrag 9w 7 &
TATH  TATIZ g | AT I F 0@
fo 71 w@ a1a7 § fr wa), ga),
sETE| Wi A # 7w oIy aq e
Far ond . uw ) AE A ww |
grfwst o1 7 WY w1 f o ¥ 5w @
g ?

am Fat sfg axem §  wem-

At (o W ogaw feg)
AT 37 |

=t fim AT 0 W9 a7 "qer
N 21 wifa o faqa & 1 zafad
q o7 & aad §7 781 g o
§TE FIAIA A AT FET L AT
foxs e & afgresT T2 #3930
s #1 qfgwer g0 AT § A
qgAT 9T | IWT TH T AT H
qgarzr AT faETd #7 aFend@ oo
F A WA WITH AT WMAATE 1A
wEwe F TSI utE = ar 1 aq
FT A T TOAIE G0z ) Z0ET
g st 9 1 afEd wa 37 FT geer
ST & | THo UHo Hle W FW
ST BT AT A R E, T W ORE,
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9 IF 939 W WA & Al a9 q%
A g § e 7 e &
& gy vy g oft g
TANY & | T G BEA I FWFQ@
g 9 9T TEEA AIE @A §
feeFa 7 T FWA | w|A 7T IT
&1 owRT{Ed | WY 9g A g
@Y 99 @r g ifed 1 s F /2
#1 2fa afed, gdf 5 a2 #y 2
difer | dfex T ¥z 9riwT & T8
SEE 3, 98§54 7 @ |
(Interruption).

aTq |@Tgd W1 drw 78 & ag fafaedr
& UFECE ¢, I9 A0 G W W faar
w1 SfFF ag @t T FT gwa
g1 &dfr F arer &y Gdr & wha
¥\ zw'Tw & @ oy 9T aut ® &2
§T 4 ag o wgr 9t | afed wE"
X UF HIEHY g g I faw mar 2
oq F f@=d @ € 1 =g awl
% AT G T2 | AT AT A F1ZAAT
B 9 gHT a7 IHT AN 1 G
g1 WR M9 F e far g ar
gt oA FY FAHY A g6 | §F A
T fafret @t ai® s § &
IR W ey fifme § aee
FwgE fRaT g g WA o
TEd 1T gL £ "W q AL @ier arrs
a1 FF A T T LA
AY AT | Ted FOFE WEWE A
WA g AR Fiw Foaw
W @7 4% o, A9 edT & I agT
dfsd, @A & o an dfaE, wH
& agr s, afgw 4F, wm=T "
2 werer &1 aear tfar o frfa
AT & T AT 7 &0 |

T FS9 H aez O 9 A A
wr ff a1 guT niiwzg 9 F faars
AW A AT war | A d g
wrear § fF ag W ATHEAr w2
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3z FadFacaadfr ¥ ? 3z fram g T s AT 5w & Al
F 9¢ § wrft @, 99 g HYAT TEe frerar 8 | & @ #gm weAT § R
a7 orar & AT ¥ F agr  waAtar q& U5 a1 st faar mam afes

gy g § | 99 ffaa TF ad
Jft mar & ' Far 9ar & fE oA AR
gl €, W AT GG Il I TW
TR I IIT g ErgAE )l SO A
aifg fra &1 dar 1 & maddT
¥ 9 Iz g fF ag 9w o IfEw
47 AgF FXAT ! 9T GAET ¥ 99
3 3 A ¥ fafwdy == &
Fz 79 fFaq ST AATE | A
2w F7 R AT F AT a9 @
g FZ AT T @ FT AT @R |
i fFame @ 7df @ @ & dfFEsw
TFefids § A W oy ) o #
fagy afez, afiaz aiw & a9 frami
R A9gE

‘rdrat & faa faa T a1
a1y W= afax g0

g AT FAGT AT JET F AMT A AR
gt wfeariz Zrew § w2 99 217
a1 wia fag, wwE A gEIE §
sfmaaar g § o g fFa=
AT HTT 9 9T ANA FIA A
Fiferr #X 1 IW AT OF W@E(EE
ATAT  ATEE | WAT AT TEET &Y
F5TE AT @7 I FT FEATT I aTAT
a2

T & 9% 7 AT LT &
geeq ¥ o W gaw fag ¥ FEA
s g fF 3 feamel & Lo e
¥y & afFw 9w & qwadi § adt Teadt
#rft @ A g dar g« Y v
TTT Yo T TG F IH GGA I
@t faard @1 g AF & A o
ot w7 gfem A ar IR g
37 1 gag 97 & faw s @Y w=gr

ff AFEOA @ & AR FTTA 1 W
#; F= FF faw ag 7 I @
& 1w feeet & gl &,
g9 #t fra ffed, T 9w o o
ama, S fE g s i@
M F W TR g7 9 9 faar
AT @ AfET T A ¥ AT o &
A AT G GT T a4 & | § g
g5 dfta drs & Feard €1 # ot
Wt g o fam s wT S R}
a1 &1 2 & afew A Eew ofr o
grY & 92 Fag a7 g € 9w &1 a9
FEAT BT OFAT 2 ZH W AT
fFam a1 &7 & &= 2, wc =g ofy
A 4 q1 FH FGT ATAT TG E
g A Az FEW A g R qmaw
feams mx ft ww & w3 fre ofn
Feaftezn & surar =g 7 ifar
2 AR SR GIEi &7 adar @0

T K 9W FY G F AR A g
AT E | A9 A J0E T A v

FTH 9rae giar & 5 w g7t

IF T AT ZTST HEF I8 |

gl 9T d FgAr 9gan g fF oo
T F A R FTF AT e
FT FTE FaaTar § 6 saredm ¥ swry
3 %o 9T UF faurdy waar wmar @
AR AT Fam e d 1 oW
#t T # IrEw w1 feww F< fod
fF a7 tex ¥ A Fx A fes0 %
o2 | TRag v 77 qF @ T
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qT g | A WgAd At FGr | FfER
o7 A AE FEE F e T Qo v
AT F AF & AT FA (B gHW AV
qEr AT 3o Fo AAH A E 1 IFrAT
Ft framer W@ & 1 #R A9 oA
asfafqgad &, %30 TadHe &, W
£ FE AT FIA qET

1 9% TEl F A9 H AU 63
fafrrer amea &1 auri 31 § s
=gt g 5 gz fafadt & A e
7z AR | F fam wwemr &7
7E &9 F1 AF 2 W frwrA #1 of qEy
T |

Shri Shivaji iiao S. Deshmukh:
Mr, Deputy-Speaker, Sir, I rise to sup-
port the Demands of the Ministry of
Food and Agriculture, T congratu-
late the hon. Minister for the mira-
culous success in keeping the prices
under control. But my only humble
request to him would be that this
price control or holding of the price
line should not be at the cost of the
cultivators.  Cultivators should be
assured their due share in the pro-
duction of foodgrains which is the
most vital aspect of defence prepara-
tions these days,

While I support these Demands, I
wish to draw your kind attention to
the fact that while going through the
Report of the Ministry of Agriculture
I found that it was very similar to
what I used to present to the College
Union as Secretary, having only the
rosy pictures with the view that the
report is not going to be criticized
anywhere. I do not find in it any-
thing which would help constructive
criticism.

While going through this Report I
find that there is a remarkable state-
ment in this Report, namely, that the
production of groundnut has remark-
ably increased. What is the remark-
able increase? It did not increase
even by an ounce as per the statement
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given in the Report. The production
of groundnut in 1960-61 was 2.1
million tons and now it is 2.1 million
tons in 1961-62. Still, we are faced
with the statement that there is g re-
markable increase in groundnut pro-
duction,

Similarly, we find in the Report
that our Mechanised Testing Centre
hag tested one tractor. So, 3 centre
had tested as much as one _tractor!
How many lakhs of centres does our
Ministry propose to establish in order
to test the various agricultural machi-
neries which we have?—Very few?

I further wish to lay stress on the
fact that a senior Member from Maha=
rashtra of Shri More's calibre and
thinking, seems to have touched the
hornet's nest. He has been subjected
to so much of criticism from all
quarters for his sole sin of having put
the case of Maharashtra's sugar in-
dustry. The Maharashtra |sugar in-
dustry never boasts of any sort of effi-
ciency. It only humbly wishes to
submit that this industry has so far
survived in spite of so much of sacri=-
fice on the part of the cultivators. But
what we find today is the fact that
the Directorate of Sugar which is
under the hon, Minister of Agriculture
has become a veritable net of manipu=
lation at the hands of the All India
Sugar Mills' Association which hap-
pens to be represented on this floor
by my hon, friend, Shri D. D. Puri.
When he said that he represents the
inefficient sector, I wished to congra-
tulate him for the efficiency he has
shown, namely, that today the Maha-
rashtra sugar industry is expected to
bear Rs. 8 or Rs, 9 per quintal of
trasport charges from Northern India
sugar factories to port for the purpose
of export, while we know that this
very House has given permission to
the Ministry to make good the losses
which the sugar industry would
suffer because of the difference in the
international price and the cost of
production out of the yield from
excise duty which is imposed upon
sugar. Today we find that the inter-
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national price is more or less at the
same level at which our cost of pro-
duction is. Even then we are sup-
posed to pay Rs. 8 or Rs. 9 per quin-
tal by way of freight charges. At
least this equillibrium should be re-
moved, When the private sugar mills
flourish in the protected market and
when they make good their losses on
sugar export from and out of the ex-
cise duty, even in spite of that we see
that the sugar industry is burdened
with the cost of freight. Our only
request js that it will be more sensi-
ble to ask the Southern factories
which are situated nearer the ports of
export to export. That wil] save a
great amount of haulage for which we
are over-taxing our railways; it will
save the national exchequer valu-
able amount of taxation and, further,
it may help the sugar industry in
Maharashtra. It may or may not help.
‘We do not say that the Maharashtra
sugar industry should flourish at the
cost of the cultivators in the North.
The cultivators in the North should
definitely get more price for their
sugarcane. If they are likely to get
a better price for sugarcane at the
cost of cultivators in the South, the
Southern cultivators would be too
glad to bear even that burden. But
we find here that the Indian Sugar
Mills’ Accociation which is a private
body and which goes to create private
capital sits over the chest of co-opera-
tive sugar industry in Maharashtra
and expects that the sugar industry
as a whole should bear Rs. 8 or Rs. 9
per quintal for freight. I think, this
state of affairs that the community as
a whole should suffer should not be
allowed to continue.. (Interruption).

Shri D. D. Puri rose—

Mr. Deputy-Speaker: Order, order.

Shri Shivaji Rao S. Deshmukh: May
I request the hon. Member to bear
with me for a minute more? This
state of affairs should be remedied
immediately.
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We export raw crystal sugar. In
the case of raw crystal sugar it is a
plain truth that Maharashtra sugar
industry has done remarkably well.
They can improve upon their perfor=-
mance if only the hon. Minister of
Agriculture comes to their help. What
we find today is that the Maharashtra
sugar industry is singled out and is
expected to support the private sugar
interests. We have accepted the prin-
ciple of mixed economy in this
country. We do not grudge the pri-
vate industry prospering and profit-
ing, But our only request is that
they should not prosper and profit at
the cost of the co-operative sugar in--
dustry.

What happens in Maharashtra is
that for establishing a sugar industry,
it takes Rs. 1,80,00,000. That means
more on capital and more on depre-
ciation. Still, my hon. friend says
that the cost of sugar in Maharashtra
is less, We pay Rs. 240 by way ol
irrigation alone while our cultivator
friends in the North can manage with
only Rs. 20 or Rs, 40 on account of
irrigation charges. Then our Gov-
ernment takes sp much for cane cess;
there is comparatively less cane cess
in the North, Even then we are
faced with the argument that the cost
of production of :ugar in Maharashtra
is less while the profit margin is
more. In fact, on the basis of the cost
structure alone, the cast of sugar in
Maharashtra has aglways been more
because the cost of production of
sugar has been more., When the cost
of production continues to be at that
high level, under this rosy picture of
equalisation of prices how can the
sugar industry in Maharashtra pros-
per if the cost to the consumer is
going to be less and if Maharashtra is
to be removed from avenues of ex-
port? 1 submit that the hon, Minister
of agriculture with all his resource-
fulness and kindness because of the
fact that he represents Maharashtra
will not think that he will be doing a
regional service if he goes to the



5231 Demands

succour of the sugar industry in
Maharashtra.

Shri S. K. Patil: Mr. Deputy-
Speaker, Sir, I am grateful to the
House that during the last eight hours
yesterday and today it has brought
many features and problems of agri-
culture under sharp focus and has
given me some insight as to what is
wrong about our agriculture which
requires immediate cure. My hon.
colleagues, Dr, Ram Subhag Singh,
who luckily has been given the title
of Raja just now, and Shri Thomas,
have given a picture both of agricul-
ture and food and I am not going in-
to all those details on this oecasion.
I wish to address myself to a very
few important and salient points of
our agriculture and the food and agri-
culture policy of this country which
the Government intends pursuing in
the immediate future,

One thing that has been repeated by
many hon, speakers is that agricul-
tural production in this country during
the last three years has almost been
stationary. Therefore they find fault
with it—very naturally so—and say
that something must be radically
wrong about agriculture, because it
does not move.

Then, there are in this country
planners, technicians, economist and
statisticians, each having his own way
of expression. They also come and
give a picture of agriculture which—
I do not say that they are wrong—
ultimately ends in depressing the far-
mer, if I may say so, and in creating
conditions in this country which they
themselves do not want to be created.

This House must realise one thing.
Sometimes we call agriculture an in-
dustry and very often I say that we
must industrialise our agriculture, By
that I only mean that modern techni-
ques ete. have got to be brought in
and the economics which is very ne-
cessary in industry has to be
introduced into agriculture. But
there the comparison ends. Agri-
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culture cannot be compared to
industry in. the sense that in an
industry or in a factory given raw
material and human effort you can
exactly tell to a point of precision. as
to.what is going to be the product.
Therefore, year after year, if you in-
crease these factors, you exactly
know what progress is going to be re-
gistered. If any planner anywhere in
this country or outside imagines that
agriculture, even mnow or after a
thousand years is going to behave like
an industry and he gives you a gra-
duated increase year after year, I
may very respectfully submit that he
is in a fools paradise. It has never
happened ever since agricuture has
been in this world, modern or before.
What I am saying is this. I am not
saying that agriculture should not
register progress. But agricutiral
progress is of a different type. I
shall quote some figures which will
astound you to see to what variation
in some of the countries, even more
protected than overselves, takes place
year after year, Our agriculture is a
cycle of five years out of which 2 to
3 years are not bad, not good, one
year extremely good and one year
perhaps subnormal, Therefore, you
must take, when you talk of the in-
creases, a five years period so that you
could know  whether during that
period in totality agriculture has re-
gistered any progres or not. Now, our
Third Plan started in a particular year,
just as it started in April, 1961, and
therefore, in that year agricuture did
not make that progress because the
planners always do this. It js a simple
mathematies. I am a bit student of
mathematics and I know how to work
figures. It is this that if 40 per cent
rise is going to be in five years period,
how much in each year? We say, 8
per cent or 6 per cent, whatever it is
and when that 6 per cent does not
come, immediately agriculture is
under hammer. That is a very wrong
way of looking at things because agri-
culture does not behave in that
fashon. But one thing that one must
mark about Indian agriculture is that
the last three years, which were not
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good years, which were the years in
a cycle, were really bad years, But it
is a matter of greatest satisfaction and
supreme satisfaction to me, as the
Minister of Agriculture, that the base
has not gone below 80 million tons.
You could see here that in these
fluctuations during the last ten years
or twelve years, we have risen from
‘54 milion to 80 million tons. In 1960-
1, it was 80 million tons and in 1961-
62, a little less, 79 million tons. This
year it might be a little more, But
the production of 80 milion tons now
gives us immense satisfaction. I am
not merely saying so in order to de-
fend my Ministry. Whereas agri-
culture used to slide down, was low
in a bad year, whenever it did slide
down even during this period of the
cycle, it did not go below 80 million
tons, And I may expect that when
the spurt comes, that spurt will be so
‘big. So, you need not be surprised if
it jumps from 80 million tons to 95
million tons in a year because agricul-
ture does that.

Shri Surendranath Dwivedy: Iy is
only wishful thinking,

Shri §. K. Patil: It is not wishful
thinking. I am quoting the figures.
1 may submit, this is not so only in
our ountry but it is so in other agri-
cultural countries in the world. 1If a
prophet like my friend really becomes
true, and if that happens, it would be
a tragedy. I can tell you that I am
just suggesting that agriculture even
‘today, as it was hundred years ago, is
largely dependent at least 50 per cent
to 90 per cent upon the vagaries of
weather. My hon. friend comes from
Orissa. Now, Orissa is a State which
for 9 years out of 10 years gives rice
to India. I am grateful to him and
i# he takes the credit, I give him be-
.cause he belongs to that State,

Shri Surendranath Dwivedy: 1 am
only sorry that you have made such a
position that we are getting American
rice, whereas our own rice goes to
other place,
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Shri 5. K, Patil: I may give him
his own rice also. But for one year
if Orissa is bad, as it is today, it is bad
luck, Therefore, I say tao Orissa that
because for 9 years out of 10 years, you
give us your rice, you give us our
food, it is my duty to come to your
help to any extent to which I could
go so that you are kept,up, the morale
agriculturists and farmers in Orissa
is kept up, That is exactly what we
shall try to do.

Now, during tewlve years, as I was
pointing out, the agricultural produc-
tion has increased from 54 milion tons
to 80 million tons and that is a rise,
somewhere about 3.3 per cent per
annnum worked over a long period
and that has been quoted here. The
agricultura] commodities were decon-
trolled in 1952-53, as you know, Bet-
ween 1952-53 and 1961-62, the national
income at constant prices from the
agricultural sector has increased by
27-4 per cent while the agriculturzl]
population has increased by 20 per
cen, Clearly, therefore, the per
capita income of the agriculturists has
gone up by 57 per cent, Now, as I
was pointig out, sometimes these
variations going up and down are
tremondous in this ecountry than in
other countries. I shall tell you how
they behave in other countries. You
have known in our country that once
the agricutural production went to T4
million tons from 65 or 66 million
tons—; sudden rise of 10 per cent or
15 per cent, as the case may be.
Sometimes, because nature was so
very congenial and helpful such a
miracle can happen. It has happened
during the last 30 to 40 years. Con-
sistently, our statistics show that one
year out of five years is a great year
and that really equalises and gives us
the higher yield spread over in a
period of five years.

Now, even in countries where agri-
culture is mechanised and fertiliser
and other inputs are used in abun-
dance, agricultural production has
shown large fluctuations, sometimes
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larger than those in India. In India,
out of nearly 350 million acres, the
culturable land which is under the
plough in this country, not more than
57 million acres are under perennial
irrigation. Therefore, this works out
to somewhere about 18 per cen. But
that is also the largest percentage.
As I have always told this House, in
the matter of irrigation, whether it is
a minor irrigation or a major irriga-
tion, India leads the whole world. We
have got more irrigation than even
the United States of America. But
even there, in the United States of
America, as against 60 to 70 million
tons of their requirements, they pro-
duce somewher about 160 million
tons, more than double. There also
the fluctuations are very big indeed.
In the USA, cereal production went up
by 155 per cent in 1958-59. I am not
falking of the ancient past; it is three
or four years ago. It went up by 15.5
per cent in one year over the previous
year and declined to 12'6 per cent in
1961-62.

13.49 hrs.

[Mi. SPEAKER in the Chair]

So, the curve always goes up. In
one year it went up by 15.5 per cent
over the previous year and in the next
year, subsequent to the next year, it
declined by 12.6 per cent, In Austra-
lia, it went down to 26 per cent in
1957-58; went up by 118 per cent in
1958-59. 1 am merely quoting the
figures to tell you—not because a rosy
picture that I am painting before
you—that wherever you go, agricul-
ture has been behaving in the same
manner and I am expecting that what-
ever we might do—criticisms some-
times help; there is no doubt—you
do not compare conditions in India to
conditions in either Japan or the
United States of America. (Interrup-
tions). In those countries and here
the difference is this. When you make
some development or develop some
strain of sugarcane or wheat or any-
thing it takes in the United States
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not even 24 hours to make that strain
known to the entire agricultural
community, Mr, John or Mr. Smith
has produced a potato of abnormal
size by giving a particular type of
treatment Immediately, Mr. John or
Mr, Smit comes on the television and
he says, here I am, I did this and 1
got this. Within 12 months, you will
find hundreds and thousands of people
copying that example. That would
come in this country. Not so quick.
It will take time, Therefore, we have
got to approach 60 million families of
farmers In this country, steeped in
ignorance, I am not talking of igno-
rance in agriculfure, They are not.
Many of them do not read newspapers
and what progress is done eleswhere.
When you deal with an immobile
mass of people of that dimension, you
can quite understand what a difficult
task it is, however elever the Ministry
may be or may not be, to carry these
things to them and to convince them.
Besides, they have got their orthodox
methods; they have got their super-
stitions, Of all things, the most diffi-
cult thing to deal with is orthodoxy
and superstition. You have got to go
through it, plod through it. Because,
after all, it is the farmer who has got
to produce. Luckily the Minister does
not produce anything; nor do my
colleagues produce anything. We
produce speeches in this House, Surely,
if 60 milion families of farmers have
got to produce, naturally, your scheme
must be such that is acceptable to the
60 million families of farmers, that
reaches them in time, convinces them
in time and gives them the protection
that is necessary. It does take time.
If the methods that we are employ-
ing are wrong, then surelv. you have
every right to criticise. I am not
saying that you cannot criticise,
Surely not. I criticise them. I cri-
ticise myself. If the farmer does not
get into his own, all the effort that we
are making is useless,

People call this country a predom=
nantly agricultural country. It is a
trite expression. I would go further
and say, the predominance of agricul-
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ture in our national economy, even
after 100 years, may not be the same;
it will no doubt go down; dwindle,
But surely, agriculture shall be pre-
dominant for the simple reason that
as I have said, during the last 11 years
of our Plans, you have spent—] do
not know how many thousands of
crores— at least Rs, 1000 crores on
non-agricultura] production, whether
it is industry, whether it is electri-
city or any other thing that you have
got, After spending all that money, re-
liance of 70 per cent of our popula-
tion—how much has it gone down?
Afler spending all the money during
the last 11 years, from 70 per cent, it
has gone down to 69 per cent, That
means, it has not made any significant
dent. When it ig the position that 70
per cent of our people depend upon
agriculture, whether they live by agri-
culture or half live by agriculture,
agriculture is the only thing they have.
To reduce that from 70 per cent to 69
per cent, as much as at least Rs. 1000
crores if not more on industry, etc.
have got to be spent.

Dr. M. S§. Aney
many years?

(Nagpur): How

Shri S. K. Patil: Eleven ‘years.
Modern industry is not labour inten-
sive industry. Therfore you will find
that it is of a higher technical nature
and that means less man power. The
result is what I am telling. Therefore,
our national economy, not now, not
before, even after 100 years, is going
to be largely dependent on the pro-
gress of agriculture that this country
will be able to make, That is why, it
is not in this emergency alone, but
even in ordinary time, agriculture
must be regarded as the main feature
of India's nat'onal economy and as
much attention, as much labour and
as much money that can be bestowed
upon it, has got to be done. Other-
wise, there is no fiuture for this
.country.
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Shri Bade (Khargone): I have got
one question. Why has the yield per
acre not increased?

Shri S. K, Patil: Some speakers
pointed out that whatever progress
has been registered, is by throwing
more land under agriculture., In this
House 1 have heard very different
types of arguments. I do not blame
anybody. Possibly 1 might twist an
argument in my favour wherever I
want. Sometimes they say, Oh, there
is so much waste land, why is it not
brougt under agriculture, If I
brought it in. Then, “why was il
brought; we find that more land has
been brought in and agriculture has
increased: otherwise not” In India,
not now, but for all time {0 come,
there is no land for agriculture. Even
more, if any land is available, I shall
rather usc it for forests and not for
agriculture. If there is total destruc-
tion or diminution of forests, agri-
culture can never make any progress.
In our country, forests should be
somewhere about 50 per cent at least,
It has gone down to 20 per cent;
sometimes from 18 to 23 per cent: I
do not know what is the correct
figure. If ther is any possibilty of utili-
sing more land for forests, I as Minis-
ter, and I think even the Minister
directly in charge of Forests Dr. Ram
Subhag Singh,—we are of the opinion
that more land should be given to
forests in order to stabilise the con-
dition of agriculture and no Jand
shou!d be taken away. Therefore, the
total availability for agriculture is
very limited, indeed. That, as T said,
is 350 or 375 million acres i this
country. That also, as I have very
often pointed out in this House, India
is the country which uses as much as
40 per cent or 45 per cent of its land
surface for agriculture. It is not done
by any other country in this wvast
world. Next to us is Indonesia; they
use available surface to the tune of
40 or 45 per cent. Let us not expect
that there will be any extensive agri-
culture by bringing larger areas under
it, Our only remedy is to have inten-
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sive agriculture. That means, the per
acre yield must increase: 20 per cent
or 40 per cent or even double. In
another 30 or 40 years, it might be
even treble.

We can do that That is a very
useful thing. Because our agriculture
is backward, we have got a lot of
leeway to make. If I tell in America
or England that you must produce 10
per cent more wheat, they cannot.
Why? Because, the optimum has been
reached. On their land, with the
modern techniques and everything,
the optimum has been reached.
Therefore if I ask them to increase 10
per cent or 20 percent, they cannot,
unless they have got more land. When
we wanted more rice from the U.S.A.
many other countries also wanted, the
U. S. A increased the area wunder
rice by 10 per cent. Luckily they
have gotl area which we have not got.
Therefore, to us, there is no other
remedy except, as I said, intensive
agriculture which we propose to do
and which we are doing. As it is,
foodgrains occupy somewhere about
‘280 million acres out of the culturable
land in India; oilseeds about 33.4
‘million, cotton 18.9 million, jute 1.75
and sugarcane—mark it, I am going
to take up sugarcane, that is the point
which I am going to mainly deal with
in my speech—5.8 million acres, It
came down a little and may come
down—>5 or 6 million acres out of the
total acreage. Therefore, in this
acreage, we have got to have the
maximum. We can have it. There is
really no trouble about it.

One or two speakers made a very
significant  observation during the
course of the debate yesterday and I
wani to support those observations
and tell the policy of the Government
of India. They said, hitherto, agri-
culture  and agricultural policy,
whether under British Raj or under
our own Raj, have been consumer
dominated, consumer oriented and not
farmer-oriented, much less farmer-
dominated. We tave no farmers'
lobby in this House. When you go
to the U.S.A. in the American Con-
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gress every second man you meet in
the lobby belongs to the farmers’
lobby. They are so powerful. Even
President Kennedy or his entire
organisation cannot do anything if the
Farmers lobby does not accept it. If
you want to sell anything or buy
anything from them, it is this lobby
that we have got to satisfy first.
Because, the farmers' interests are
guaranteed there. In the European
Economic Community, I do not know
whether cverybody has seen that
picture that has now come as to how
they behave. The whole agricultural
policy has been brought up to a level
that it has becn raised or reduced to
electronics. They even take the help
of electronics to guard the interests of
the farmer. I shall illustrate and you
will understand of what help elec-
tronics is. The farmers bring the
produce whether it is potato or
whether it is any other thing to the
market. The market is a very well
kept market. There are gadgets kept
there. Everybody comes. They bring
what they have brought, whether it
is potato or vegetable or onions, rice
or any other thing, Tmmediately the
calls are given, because there are
auctions as to what the man should
have. As goon ag you press the button
it will be registered on a board. Then
the man may say that the price is not
enough; then, he presses another
button. Then the man gives some
higher call. Like that it goes on
unti] the last call comes, and that is
the price at which the thing has got
to be sold, and if that price is not
remunerative to the agriculturist or
the farmer, the secretary of the
farmers’ union presses a button that
nullifies the entire auction and throws
out the whole thing, so that no farmer
can be duped out of his legitimate
income. On the next morning,
another auction can be held, and they
will do it there, because they have
got the stamina to do these things.
What I am telling the House, there-
fore, is this. This is what I call the
farmer-oriented agricultural economy
of this country. And if I am the
Minister in charge of Food and Agri-
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culture, I place this before the House,
that this agricultural economy shall
be farmer-oriented economy in this
country and not consumer-oriented
economy. But what is :generally
happening now is this.

14 hrs,

An Hon. Member: Will your Cabinet
agree to it or not?

Shri Shivaji Rao S, Deshmukh: The
Cabinet must agree to this policy.

Shri Sonavane (Pandharpur): If
we agree, the Cabinet will also agrce.

Shri S. K. Patil: What happens just
now is this. The mement the price
has gone up or gone down a little,
there is such a furore everywherc in
this country, And who tells this that
the price has gone up? It is the news-
papers. Where are the newspapers
published and issued. Not even in the
small towns but in the big cities?
Where do the M.P.s function for their
work of this kind? I am not eriticising
anybody. They also function in the big
cities. Therefore, the moment the price
goes up a little or comes down,
irrespective of the fact whether it
has gone up or come down because of
the middleman or because the farmer
has been given a little more, without
any - consideration whatsoever, it is
said that the consumers’ interests have
got to be maintained, I would submit
that 70 per cent of the population of
this country depends on agriculture.
They do not go and buy any agricul-
tura] products; they make them them-
selves. Therefore, it is the other 30
per cent who come into the picture;
it used to be 30 per cent, but the last
census hasg shown that the population
in the cities is only 18 per cent and
not 30 per cent. If, therefore, it is
said that having this 18 per cent popu-
lation remaining in the cities in mind,
we must base our prices, in such a
way that they are really good to them
but they may be good or may not be
good to the farmer, then I would sub-
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mit that this Government is not going
to pursue that policy....

Shri Ram Sewak Yadav rose—

Shri S. K. Patil: My hon, friend had
enough interruptions before. He need
not interrupt me now.

If between the producers’ end and
the consumers’ end, there are any
obstructions in the funnel whecre
actually some middlemen has gone
and taken more price, then surely you
can sit upon your Minister, and it is
my duty to see that that does not
happen, whatever comes. In  that
eventuality, even if controllea raticn-
ing or whatever else becomes neces-
sary, T would not be averse to it, but
if in encouraging the farmer, I and
you and the Parliament give them a
higher price as a result of which the
consumers’ price is going to increase,
then you have got to put up with that
increase because that js the only thing
which the cconomy can bear.

Shri Tyagi (Dehra Dun): Unani-
mously agreed.

Shri S. K. Patil: Therefore, this is
the policy, and, therefore, the farmers
have got to be given the incentive
prices. The farmer does not work
without the incentive prices.

Mr. Specaker: I am jealous of the
hon. Minister’s attention towards that
side.

Shri Tyagi: It is the farmers whomn
he is addressing.

Shri S. K. Patil: 1 am sorry; I shall
correct my mistake. Without incen-
tives, the farmer will not work, and
particularly our farmer will not work
without incentives, because he does
not know this modern economics
because it becomesg difficult for him to
know al] these things.

I shall illustrate what I mean b‘)r
modery, economics. If a farmer is
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getting Rs, 100 on an acre, whether
in wheat or rice or in whatever else
he cultivates, if he has to spend
Rs. 200 or Rs. 300 per acre on fertiliser
and other things such as plant food
and so on and so forth, and if [ tell
him that ‘By putting in Rs. 300, you
wil] get Rs. 400, then, he will say
‘One has to put in Rs. 300 first before
one can get Rs, 4007', and that cco-
nomics becomes unitelligible
farmer because he is a poor man. It
is not unintelligible to the farmer in
in the US.A. or Russia or Japan,
because he knows that if he puts in
Rs. 300 he will get Rs, 400, and,
therefore, he knows tha; he will get
about 33 per cent or more profit on it,
but our farmer does not know it.
Therefore, we must have patience with
our farmers, because we have got to
tell him, we have got to coach him,
and we have got to give him more
credit and so on.

All these package programmes, or
intensive cultivation, as we call it,
in all these 40 districts which we
have chosen now in this emergency,
in all these one hundred districts
which we have chosen for millets
etc,, all these pilot programmes etc.
are an insurance just to tell the
farmer that °‘If you behave in this
manner’ these are the results that are
likely to accru’. Bui that is not done
overnight. The farmer must be con-
vinced first. Otherwise, it could not
be done. We must convinee him that
out of his agriculture, not only will
he get enough food, but he will get
enough money with which he can
buy his clothes, educate his children,
and have the other things that he
requires such as a radio or even a
television set when the Information
and Broadcasting Minister will bring
it. All these things will be at his
disposal by doing these things, There
is no need for any distinction bet-
ween agriculture and industry in this
regard. The American millionaries
are there in the industry, and the
American farmers are also million-
aires, It does not make any diffe-
rence really whether one does agri-
culture or one does industry.
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Therefore, we have got to have
patience with our agriculturists or
farmers and do everylhing in
order to give them incentives. Hon.
Members criticise that BRs. 13 for
wheat and Rs, 14 to 18 for rice is not
an incentive price. That is why I
have not called it an incentive price.
1 thave humbly chosen a word for
this, and I have called it the mini-
mum price. And I have always
expected that the prices must rule
higher than that. I can tell you that
even where procurement is made for
Rs. 13 or 14, the price at which the
farmer sells the rest of the produce—
because only 20 or 40 per cent comes
under procurement—is  somewhere
about four or five rupees higher. And
1 want him to have it higher. I do
not want procurement,. and if pos-
sible, I want to do without it. During
this year, barring only Orissa—and
there too procurement has been kept
by Orissa—in other places, I have not
kept any compulsory procurement
anywhere in India. I have only kept
voluntary procurement. If we can get
anything, it is well and good. But
otherwise it does not make any diffe-
rence to me. By procurement if T get
something, and I have got to give the
consumer the same thing back again
out of my stock, then it is better than
that stock remains with the farmers
themselves.

Therefore, you can see here -that
unless incentives are given to the
farmers, the farmers will not really
produce up to the expectation of all
of us and even up to their own expec-
tations. Therefore, we are doing
everything in our power to see that
this procurement should come to us.

Before I go to sugar which will be
the last item, I may say one thing.
Many hon. Members have really asked
and in fact, some hoh. Member said
a little while ago ‘Oh, we are eating
American wheat’, as if the taking of
American wheat has resulted in some-
indigestion in the stomach,



5245 Demands

Shri Hem Barua (Gauhati): Our
.economy is having indigestion.

Shri §. K. Patil: This House will
realise that five or six years back,
when there was not enough wheat in
this country, and when there was not
enough rice in this country, and when
prices were rocketing up time and
again, they used to say ‘Why do you
not build up a buffer stock or why
do you not stock-pile?’. I used to tell
them ‘if the commodity is nol enough
for us, then I am going to build a
buffer stock or I am going to stock-
pile’, and, therefore, with the permis-
sion and the sanction of Government
and of this House and of everybody
else, ] went and signed the grain
agreement., 1 wanted a respite period
of four or five years during which
period I could build up my agricul-
ture, and during which period, every
day, I did not want to move from
pillar to post, and 1 wanted to have
comparative peace for my develop-
mept. That was why this famous
grain agreement was entered into
with the USA.

Shri Surendranath Dwivedy:, That
is a good job, but that is the only good
job you have done,

Shri S. K. Patil: If I may say so,
it was because we had built a stock-
pile and had these 70 million tons, that
not only were we able to keep our-
selves out of difficulty for the last
four years, but even the price-line
has been maintained, and 90 per cent
of the credit for that goes to the
stock-pile which we have got.

Then the Members sometimes ask
this question, because they find this
from our books that last year only
Rs. 200 crores worth of foodgrains
were brought and they think that last
year was a deficit. When you enter
into an agreement for four years,
naturally, sometimes, you bring more
‘and sometimes you bring less. But it
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is for the stock-pile and not for your
immediate requirements;, of course,
part of it is for immediate require-
ments, but mostly it is for stock-pile.
Therefore, that particular deal that
was signed by me when I was there
in the USA has really helped us
tremendously. It has helped us to
stand on our legs and given us a
feeling of confidence and given a
sense of confidence to the farmer also
that it is not going to be used against
him but it will be used in order
to protect him so that he would
be able to stand on his own
legs, and incerease the agricultural
production of this country. There-
fore, the figures of 200 or 100 etc. do
not count. If my hon. friends will
tell me ‘It does not matter; we shall
ecat a little less, and the country will
cat a little less, but let us have noth-
ing from outside imported intoe our
country’, I shall just give them one
illustration.

In the production of rice, we are
almost at the topmost. I do not know
the figures of China, because they do
not publish any  statistics any-
where. But, barring China, India is
the largest producer of rice in the
whole wide world. We produce some-
where about 34—35 million tons of
rice. What is our requirement of
rice? The same. We do not want
anyhting more. We are self-suffi-
cient in rice. But if one or two lakhs
of tons of rice do not come from
Burma or elsewhere, what happens to
the prices? This has become a
psychological matter. Last  vyear,
against our 34 or 35 million tons
whole production, we had less than 5
lakh tons from outside. It is just
about one per cent or a little more or
less. But for that one per cent the
matter has become so psychological
that if you do not bring it at the
appointed time, surely prices go
up. Therefore, it is not for my
pleasure that I am bringing it. If it
was really a question of rice oniy, I
should not be importing, because we
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have encugh rice and we shall be
producing more. May be after two
or three years it may be given to me
to come to the House and say that we
have stopped bringing rice from out-
side because we are bound to be self-
.sufficient in rice sooner than we
expect,

So far as wheat is concerned, we
shall be self-sufficient. Just now we
are diverting wheat to rice-eating
people because they should not suffer,
the rice eating areas. Otherwise,
wheat production has increased enor-
mously under Indian conditions. From
8 or 9 million, we hae come to 12}
million. This we have been able to
do. Of course, our expectations can
be high and it could be said that we
have not done according to our
expectations. But barring that, so far
as the performance in agriculture is
concerned, I do not think under the
conditions under which we operate
we have done badly at all,

Now, 1 come to sugarcane. Sugar
being sweet, I have kept it as the
last subject of my speech. There are
many hon. Members from UP and
Bihar who have spoken. 1 do not
blame them because naturaily they
are their constituents and they have
got to deal with them. Sometimes,
it they become my constituents also,
I have also to do the same. There-
fore, 1 do not blame them because 1
can go into their shoes and think
about this matter as they think about
it. Therefore, I have no quarrel with
them,.

They will come and tell me that 8
years ago in the time of my illus-
trious predecessor, Shri Rafi Ahmed
Kidwai, we imported as much ac 14
lakh tons of sugar from outside
because sugar was not available in
sufficient quantities here. We must
have spent—I do not know—about
Rs. 35 crores in foreign exchange. But
in those days foreign exchange could
be had because we had our sterling
balances lying abroad. If anybody
iclls me now that our Finance Minis-
ter is going to give 14 nP for import-
ing sugar, I do not think any hon.
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Member in this House will believe
it.

Therefore, 1 tried to give incentives
as soon as 1 took over; within one
month of my taking over of the Mini-
stry, I increased the prices. I gave
some kind of incentive even to the
factories because they huve also to
be partners in this. What was tne
result? Are you not proud of this fact
that notwithstanding anything that
might happen today, the deficit sugar
economy of this country has been for
all times turned into a surplus eco-
nomy? We are really proud that we
shall be sending sugar out 1o the ture
of 5 lakhs fons every year and get in
return much needed foreign exchange.

When we say that we want to be
prosperous, how are we going to do
it? Not by sending industrial goods
to industrial countries. Therefore, I
think more than a thousand or two
thousand crores of rupees worth of
foreign exchange which we peed must
be earned after ten years by our
agricultural economy by exporting
our goods. Remember what was the
position one year back and what is
the position now, We had a stock of
14 lakh tons on hand, a huge quantity
of sugar accumulated everywhere.
Bank advances had gone to a point
about Rs. 30 crores beyond what we
expected, to nearly Rs. 130 crores.
Sugar is also a perishable commodity.
You cannot keep it for five or ten
years. They were anxious days for
us as to what to do. Under those
circumstances, we thought that the
acreage that had gone up must be
brought back and by intensive culti-
vation we shall develop and not by
spreading the acreage. Therefore, to
compare those conditions with those
of today would not be correct.
Luckily we find that the international
price has,  gone higher, to £54 from
£ 23, that is, more than double or 2%
times. But this is merely sweliing,
not the normal health. Sugar preduc-
tion everywhere in the worid was less
this year than last year. This was
particularly so in Cuba and, therefore,
this has happened. Could anybody
have foreseen the year ago that
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production this year would be less;
therefore, let us keep our sugar so
that we would get £54, There was
a debate in this House and we were
asked as to why we sold sugar to
Pakistan at the rate of £24.

Therefore, at a time like that, in
order to save the sugar industry frem
a collapse—{rom which there would
be no come-back—we had to adopt
somc measures and that was why we
did it. Then we linked up the price
of cane with the sucrose content.
Those who oppose it do not oppose
the linking; but they want that the
farmer should get the same as he was
getting before, Not to link tne price
of cane with the sucrose conient
would have been something very un-
economic and unheard of; nowhere
in the world is that done, What we
pay is for the sugar and not for the
stick that holds some sugar, There-
fore, it has got to be done.

But the point is that people natu-
rally thought that thopse people who
may suffer should not suffer. The
sugar position is constantly under
review and I can assure my hon.
friends that I am watching the trends,
trying to find out what the trends are
going to be. I will try to judye them
My hon. friend, Shri D. D. Puri, =™ade
a contribution. He knows it exactly
because .the wearer knows where the
shoe pinches. He knows when it will
gell and when it will not, 1 wish
there were some prophets wuo could
have told me that this year produc-
tion was going to be so low. If that
was possible, I would &8lso have
indulged in that pastime. But it I do
any such thing, I create coaditions in
the market which are not very
healthy. Therefore, we must not go
on talking like that. I have got a
million tons of sugar with me. 1 have
got the whole future of the sugar
industry with me. Whatever hap-
pened in this year is not the crilerion.
But the next year 1s mine. I know
what to do, where incent'ves should
be given, in what directions they
should be channelled by which T get
not only 27 or 25 lakhs of tons but,
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as I said, 3 million tons at the end of
the next year., Everything that goce
in that direction, the Govcrnment is
pledged to do. We snail do thet. If
it means that some kind of inzentive
price is to be given to sugarcane, I
will give it, when it becomes neces-
sary. I have got to wock it out. I
should sec what is reasonable. What-
ever I give I should not take back
because that will produce an adverse
psychological effect. If you give Rs.
13‘ or Rs. 14 for wheat, you cannot
bring it down. You cannot tell him.
‘Now you have got better per acre
yield; so it should be less’. He will
not consent to that.

Therefore, while doing so, I must
take jolly good precuation to see that
what I give to him, in no circum-
stances I take back from him. There-
fore, I am doing outher things, First,
in order that sugarcane is developed,
I am compelling the State Govern-
ments to bring back the money whol-
ly taken by them in their revenue—
whether it is cess or purchase tax—
into it. In UP, they have a scheme
involving a crore of rupees only in
order to see that sugarcane is deve-
loped. We are giving them 1|3rd
grant. We shall go on increasing it
in UP, in Punjab and in Bihar, wher-
ever it is necessary. In Maharashtra,
it is not necessary. Therefore, it is
not being done there. Otherwise, it
can be done there also.

On the one side, sugarcane should
be developed. On the other, I =0
manage the sugar policy that there
will be some positive incentives, Peo-
ple here tell me that people have
suffered. Who has kufferd? Where
has the sugarcane gone? Sugarcane
has more profitably gone to gur. It
is not the producer of sugarcane who
has suffered. The sufferer is me, the
Government, because sugar prices
fluctuate and naturally I will have to
find sugar from somewhere. There-
fore, so far as the producer is con-
cerned, the sugarcane grower ls con=
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eerned, he has not suffered. I do not
want him to suffer. I am not angry
with him. I am going to shape the
policy in a manner that if any incen-
tives are necessary, apart from the
help to production that 1 am giving,
those incentives will be given. But
they will be linked to the sucrose con.
tent. We will see that they will get
more than what they got before so
that diversion from gur to sugar be-
comes possible. This year it was not
possible, because nature was also
against us, because the season was
bad and most of the crop was ratoon
crop. Therefore, it could not be done.
I cannot give you the exact figure
or the nature of those incentives, but
I stand committed to this that the
sugar economy of India is going to be
a surplus economy. I am trying to
raise the Third Plan target of 3.5
million tons to 4 million tons. It is
necessary because internal consump-
tion is also going up. At the same
time, a target of at least # million
tons is going to be for export, no mat-
ter what the price is. Today the
prices are very favourable, and they
are not likely to fal] immediately to
the level of £23, because the world
market has also got some resilience.
Therefore, for a year or two the prices
will not slump to the position from
which they had gone up.

All this has to be borne ip mind. 1
am quite sure that after this expla-
nation, the Members will not find
fault with me. I was rather intrigued
when some Member began by giving
me Ganga jal, and another said that
was the type of thing you gave when
a man was going to be no more, Our
agriculture is going to stand for all
time and will go on drinking Ganga
fal as much as you like. We are not
hitting the farmer as my hon. friend
Bhri Bibhuti Mishra says. That is not
going to happen in this Ministry, I
have got a Minister of Agriculture
whose grass roots are in agriculture,
who is not a Raja as described by
some hon. Member.

My hon. friend ;aYS that it 1 get
32 lakh tons this year or the next, he
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will have a Satyanarayana puja. 1
am a believer and a very strong be-
liever, there is nothing wrong in it,
because it is a very sweet type of
thing. I shall go to wherever my
hon. friend does his Satyanarayana
puja so that the triumph of the agri-
culturist, the sugarcane grower is
celebrated in a manner that is good:
for him and everybody.

Having said that, I once again re-
peat that so far as the agricultural
position ip this country is concerned,
it is not merely saying so, but it has
been satisfactory, it has been com-
fortable, It has stood the stress of
the emergency during the last four
months. The trade and everyone has
behaved.” In the first and second
world wars prices shot up in Europe
and everywhere. But during this
emergency, acute as it was in Octo-
ber and November, not only did the
prices not shoot up in this country,
they went down to a certain extent,
ang the morale was kept up. There
has been no difficulty so far as the
agricultural front was concerned. You
can be sure that whenever an Oppor-
tunity comes—I call it an opportunity,
because in order to protect your coun-
try, you have to make sacrifices—the
farmer will play a most dominant
role.

With these words, 1 commend the
Demands of my Ministry to the ac-
ceptance of the House.

Shri Sham Lal Saraf (Jammu and
Kashmir): What about desert 1ecla-
mation and soil conservation?

Shri 8. K. Patil: We have got a
plan for desert reclamation according
to which we are working. The main
plan reaily speaking relates to Madh-
ya Pradesh where we have got
ravines, and also to Rajasthan, But in
Madhya Pradesh it is a big thing.
This ig not a problem that can be
tackled easily and immediately. We
are tackling it bit by bit, because it
I have got so much of agricultural
grant, T have got to see how best 1
can utilise it, but I agree with my
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hon. friend that unless the soi] is con-
served and consolidated, cur agricul-
ture is going to suffer. That is very
much under our consideration.

Mr. Speaker: 1 1..w put the cut
motions to the House.

All the cut motions were put and
negatived,

Mr. Speaker: The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces.
sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March, 1964, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 41, 42 43, 44, 4546,
127, 128 and 129 relating to the
Ministry of Food ang Agricul-
ture.”

The motion was adopted.

(The motions of Demands for
Grants which were adopted by the
Lok Sabha are reproduced below-Ed.)

Demanp No. 4l—Mmastry ofF Fooo
AND AGRICULTURE

“That a sum not exceeding
Rs. 75,50,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Ministry of Food and Agricul-

1

ture’.
Demanp No, 42—AGRICULTURE

“That a sum not exceeding
Rs. 2,93,17,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect

of *Agriculture’.

Demanp No.

43—AGRICULTURAL RE-
BEARCH

“That a sum not exceeding
Rs. 4,74,10,000 be granted to the
President o complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Agricultura] Research'”

DEMAND No. 44—AnNimAL HuSBANDRY

“That a sum not exceeding
Rs. 88,71,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Animal Husbandry'.”

Demanp No. 45—FoResT

“That a sum not exceeding
Rs, 97,64,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay=-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Forest’.”

Demanp No, 46—OTHER REVENUE Fx-

PENDITURE OF THE MINISTRY oF Foop
AND AGRICULTURE

“That a sum not exceeding
Rs. 29,14,62,000 be granted to the
President o complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Other Revenue Expenditure of
the Ministry of Food and Agricul-
tuml."

DEMAND i\lo, 127—CarrTAL OUTLAY OM

Forests

“That a sum not exceeding
Rs. 9,10,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
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31st day of March, 1964 in respect
of ‘Capital Outlay on Forests'"”

Demarp No. 128—PurcrAsa or Foobp-
GRAINS

“That a sum not exceeding
Rs. 2,27,57,36,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Purchase of Foodgrains'”

Demanp No. 129—OTHER CAPITAL OUT-
LAY OF THE MINISTRY OF FoOD AND
AGRICULTURE

“That a sum not. exceeding
Rs, 60,27,48,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Other Capital Outlay of the
Minisiry of Food and Agricul-

"o

ture’.

MINISTRY OF INFORMATION AND BROAD-
CASTING

Mr. Speaker: The House will now
take up discussion and voting on De-
mand Nos. 65 to 67 and 132 relating
to the Ministry of Information and
Broadcasting for which 5 hours have
been allotted.

Hon. Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indicat-
ing which of the cut motions they
would like to move.

Demanp No, 65—MINISTRY OF INFOR-
MATION AND BROADCASTING

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 16.12,000 be granted to the
President  to complete the sum
necessary to defray the charges
which will come in course of pay-
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ment during the year ending the
31st day of March, 1964 in respect
of ‘Ministry of Information and
Broadcasting'.”

Demanp No, 66—BROADCASTING
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 5,15,06,000 be granted to the
President to complete the sum
necessary to defray the charges
which wil] come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Broadcasting”.”

DemaAND No. 67—OTHER REVENUE Fx-
PENDITURE OF THE MINISTRY oF IN-
FORMATION AND BROADCASTING

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs, 3,63,57,000 be granted to the
President {0 complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Other Revenue Expenditure of
the Ministry of Information and
Broadcasting'.”

DemaND No. 132—CAPITAL OUTLAY OF
THE MINISTRY OF INFORMATION AND
BroabpcasTing

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 2,72,75,000 be granted to the
President to complete the sum
necessary to defray the charges
which wil] come in course of pay-
ment during the year ending the
31st day of March, 1964 in respect
of ‘Capita] Outlay of the Ministry
of Information and Broadcasting".”

The demands are now before the
House.

Shri Prabhat Kar (Hooghly): The
Ministry ¢f Information and Broad-
casting has a very important role to
play particularly during the period



